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places in Jodhpur City. But accord-
.ing to the report of the Public Health 

. Engineering Department water in 90 
per cent of handpumps is not fit !or 
drinking. It is also reported that the 
water supply department is proposing 

~ to issue a warning to the people that 
water is not fit for drinking as it 
contai11s Nitrogen and other poisonous 
elements in hii?h quantity and this 
water would haVlC very harmful effect 
on health, especially on children. Hun-
dreds of people are feared to be<!ome 
invalid. But peciple are compell.ed to 
drink this water despite the warning 
issued by the Water Supply Depart-
ment. In this situation, the Govern-
ment should sup/ly water on a war-
footing through pipelines aft.er f.>X-

tracting water from other far away 
are:-s. The water supply problem of 
th.is division can only be solved by 
impJementing the scheme of water 
supply lifting the water; from the 
Raj'1sthan Canal. 

I would request th~ Union Govern-
ment to pay attention to this burning 
problem of this <livision and to pro-
vide necessary addi+ional special assist-
ance to the State Go\·ernrnent. Othe1·-
wise the people of this are.1 would 
have to face a (.;erious situation. 

DEMANDS• FOR GRANTS, 1982-83 
-Cond. 

MINISTRY OF DEFl!NCB I 

MR. DEPUTY SPEAKER: The 
House will now take up discussion 

and voting on Demand Nos. 19-24 re-
lating .to the Minjstry of Defence for 
which five hours have been allotted . 
Hon'ble · Members present in the· 
House whose cut motions to the De-
mand fur Grants have been circulated 
may if they deserve to move their cut 
motion send slips to the Table within 
fifteen minutes indicating the serial 
numbers of the cut motions which 
they would lfke to move. The list 
showing the cut motions will be put 
on the Notice Board shortly. In case 
any Member finds any discrepancy in 
the list, he may kindly bring it tt the· 
notice of the officer a .the Table, with-
out delay. 

Motion moved: 

"That the respecti\1'€1 sums not 
exceeding the amounts on Revenue 
AccoWlt and Capital Account shown 
in the fourth column of the Order 
Paper be granted to the President 
out of .the Consolidated Fund of 
India to complete the sums neces-
sary to defray the charges that will 
come in course of payment during 
the year ending the 1st day of 
March, 1982, in respect of the heads 
of demands entered in the second 
column thereof against Demand 
Nos 19 to 24. relating to the Minis-
try of Derence." 

Demands for Grant~ x982-83 in rtspect of Ministry of Difuice Submitted to the Vole of Mk Sahha 

No of Nam<' of Dt"mand 
Drniand 

2 

MlNJSTRY OF DEFENCE 

:9 Ministry ufD.:f~ncc 

Arno un t of Dema.nd for Grant Am.o unt of Demand for Grant 
o n :\Ceo unt voted by the House submitted to the vo te of the 
on 16th Marcil, 1982 the H ouse 

Revenue 
Rs 

3 

Capital 
Rs . 

Revcnur 
Rs. 

4 

Capital 
Rs. 

.. Moved with the recommendation. of the President. "' . '· 
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2 

20. Defence Sr-rviccs-Army 

21 . Defence Seivicca-Navy 

22. Defcncr- Scrvice!-Air 
Force 

3 

66,01,65,000 

l <j.)J 56,27 ,()()() 

23, Defence Services·-Peruions 62,06,83,000 

2-4. Capital Outlay on Deknce 
Servict's 

4 

R.eveoue 
RJ. 

2433,00,35,000 

334,08,25,000 

925,8' ,33,000 

310,34, 17,000 \ 

Capital 
R•. 

/ 

415 ,41 ,67 .000 

-- - -- ----------
siJRI KRISHNA CHANDRA EAL-

DER (Durgapur): When will the Mi-
nister reply-today <>r tomorrow? . 

THE MINISTER OF DEFENCE 
(Slffi! R. VENKATARAMAN): To-
day at 5 O'clock, K erala Budget is to 
be ta.ken up. ~ref ore, I will reply 
tomorrow. The Members may take the 
whole Qf today. 

MR. DEPUTY SPEAKER: Five 
hours have been allotted. to this. Prof. 
Rup chand Pal's Party has been al-
lotred 180 minutes. 

PROF. RUP CHAND PAL (Hoogbly) 
Mr. Prpu~y Speak~r, Sir, there is a 
proposal for a big expenditure in De-
fence and it is very natural in the 
laUiua,e of the finance Minist~~r. "it 
·ts .all d\fe to a situation b~yond our ' . coctrol that such stepping up to the 
order m respect o.f Defence Budget of 
the order of Rs. -5100 crOt"eS that is 
an increase of Rs . . 900 c1·ol'.es from 

·the current year's original Budget, hes 
been proposed. And things are hot· 
ting up. All sections of the House 
will agree t hat in our Bub-continent, 
war-climate is being made· to develop 
and in the Indian Ocean region> the 
tension is growing." .. . 

Sir, in the Report, it has ~een said 
'that the global situation is detedorat~ 
ing because of Big Power rivalry. 
What is this ''Bif Power rivalry" ? 
·u ·tie look at the speech ot th't, hon. 
Defence Mfoister made only a :few 
-4ays back: durini the meeting with 

the Soviet Team led by M:•rshall D. F. 
Ustinov, it would be cle~r: 

··Referr.in& to world ~ensions. Mr. 
Venkataraman said, the peo-
ple in authority ill some 
countries were 1ow pl acing 
less trust in dialog·1e and more 
trust in the force of a rnis. 
This was tragic·. Howevl."r, 
the Soviet Union wns enguged 
in eftorts to resume the pro-
cess of dialogue a!1d lnclia 
has embarked on u si!:"!ihtl" 
course in this region." 

Not only, Sir, our veter~t'l leader, 
hon. Shri Venkataraman h"'s s3id 
th.is. The other day, we ht;::ircl the 
voice of respected Mr. Rao, while he 
was speaking on the tension in t he 
lnidian Ocean region Mr. Narsimh:t 
Rao, the Hon'ble Extern.al Affairs Mi· 
nister said that the United States were • objecting to ou:r;, Conference for declar-
ing Indian Ocean a zone of peace. 
Is there any doubt why lbing5 are 
bottini up ? Who are making the 
war-climate develop ?. This is all due 
to the machination and manoeuvres 
ot the U.S. Imperialism, v•ith a prog-
ramme to bring de-stability, in coun-
tries like ours, in developing cou11'-
tries, in the third world countries. 
This is the reason and everything is 
related right from arming of PakJs~ 

tan, transfer of ,so~histicate:l , t~chit,O
togy, supply of F-16 to the d111erent 
machination of U.S. imperialism. Eq,u-
ating the Soviet Union wtth ·~he num-
ber one enemy of the peace loving 
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people, U. S .. imperialism, it is no 
good. 

While, every one including our 
Prime Minister here, is praising the 
peace treaty of Soviet l[niou, in the 

... - Annual Report of the Ministry of De-
tence, ). am sorry to note that it has 
been brus:Qed aside as slmple 'Big 
Power rivalry'. Sir, I have nothing to 
<>bject to tb.e amount being proposed 
in the Defence expenditure. Because 
we also agree that because of U.S. 
Imperialism we are cq,mpelled to spend 
this huge amount although we a poor 
,country with so much of people on the 
poverty line, with milliops of people 
go.ing to sleep without !ood for the 
ni&ht, we can hardly a.fl'orj it. Still 
we have to spend this amount for our 
Defence considering the national secu-

~ sity envirorunent. Still, we have to 
spend a lot for our defence bec;;.use 
all of u5 are quite worried ::ib')ut our 
insecurity. But how are we proposing 
to mobilise the resources ? This is 
the main question. Taxing the com-
mon people, the poorer people who 
are reeling under inflation, under high 
price rlse, and at tbe same time spar-
ing the monopolists, the land-lorda and 
giving conceuions to "7lulti-nationa1s 
more and more and, on the other hand, 
we are ·imposing more and more bur-
den on the common people. Does it 

· strengthen de!ence ? Armaments alone 
cannot make a nation strong. Imper-
ialist..s practice a dual ittack. They 
always <lo it. One by supplyince arms 
to other countries, just hotting up the 
climate, just inc~asing tbe tension 
and, on the other hand, taktng advan-
tage of the weak morale of the peo-
Ple in the fertile ground of frustra-
tion aDd discontentment of thie people, 
they .ft.sh in troubled waters. 

·- ~ 

Thi• Is the current-history, the past 
history let u see what is happening 
in the North-East 1 On the floor of . . 
tbe House we have discuss¢ maP,,Y 
times , how j,Jnpe.tj.aUs.ts. ar@ ~ncourag!"' 

• - ing secessionist. forces. Wpat is , the 
story of Khali&tani ?. We all kJlOW it 
wll.ere _we have .tailed to .t\.lW the very 
jwftUied aspirations of tile people of 

the different ethnic groups, of the cul-
tural groups of other people, o! the 
backward regions, when their aspira-
tions have not been fulfilled, naturally 
the imperialists are fishing in those 
troubled waters, just on the fertile 
ground of frustration. They do it. 
That is a common strategy being pur-
sued by Imperialists in other parts of 
the world. How to rouse up the peer 
ple regarding the enemy, how to rouse 
up the consciousness of the people to 
the machinations or U.S. imperialism.? 
That is a necessity. But we see some 
confusion has been created regat'd.ing 
those machinations by equating the 
friend with the foe. . / 

In this connection, I would l_j.Jre te 
request the Hon. Finance Miµfst~ .... 

(Interruptions) 
./ 

As he h\mself mad~at mistake on 
the ftoor of the othfr H~use. We see 
the to rm er Finan~e.. Minister wj th all 
his form er halo of Finance Minister 
looking t>fter defence. 

I am referring now to a very impor-
tant aspect in respect of our Defence. 
Still, now the mercenary concept of 
army is continuing, that co!onial con-
cept and in a vast country like 
ours, even in the border areas, the 
people do not know the difference 
between the butt and the banel. I • do not know whether the Ministers 
know it oi; not., Of course, there is 
one Minister, who must be having 
deep knowledge o! all these things, 
our good friend, Shri K. P. Sinah Deo. 
A large n·umber o'r people do not know 
the difference. 

SHRI R. L. BHATIA (Amritsar) : 
Do you know the differenc-e between 
butt and barrel ?, 

PROF. RUP CHAND PAL T o 
some extent. Not more than you. 

. 
SHRI R. L. BHATIA. I come from 

~, ~~r·e · 
Am~itsiir., 1 ~~~~n~eq my country in 
the last ,tw.o wars 1~65-71--organJscd 
c1vi1 ~fence in .&nrttsar. You must 
know that. l am coming from my 
Amritsar Constituency. 
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PROF. RUP CHAND PAL 
about the other people ? 

Whal 

The Army A ct still continues. B ut 
people must be made to '<nO'..\' al lenst 
th!:! use of simple arms becaust' , in 
that case, when there is crises only 

' the people can make the country vic-
tur ious. Not only arms. See the 
history of Vietnam. See the history 
of the resistance movement in Sodet 
Union during those seri:>us days of 
the Sec nnd World War. Thts i~ not 
my poi11t only. The scrapping of 
Arms Act was a per:: istent demand of 
the people. 

Lf>t me refer to the Constit1.1e:1t As-
sembly Debates. H was Maunma Has-
rat Mohani, the great leader, who was 
the first man to stand for total inde-
pendence, as ear1.r as 1922, ym1 know 
it. What he 'had to say ? On 2nd 
December. dur ing the debnt~ on an 
arr.endment in respect of personal 
r ights and personal libertit-s the g!"e:it 
Hazrat Mohani was speaking. This 
is what he said : 

"The Brit ishers promuls-at~d ihe 
Arms A ct in India. The result was 
1.hat all the inhabitants of Hindu~ 
stan were kept as imhedles. lf 
there is any national goVf~mment 

~nd Indian Government, then there 
is no reason wby you shouhl de-
prive anybody of the right of be<!r· 
ing arms. If you too will forge an 
Arms Act and will cleprive the peo· 
ple of the right then I w.ould say 
that your attitude and way of doing 
thmgs is much worse than t1',· Bri-
tishers." 

B ut still now the Arms Act i5 conH· 
nuing. We have to ret:~>ns.!der it. 
That mercenary concept in our de-
fence is still continuing. We have to 
chc.nge it. 

There is the concept of an apo'\t;<'al 
snny till to-day. Should not the 
Army know what is nation~l iniegrn-
tion ? Should not per~~ns engaged 
in our national security, in that seri-. 
.ous job, know ·wh at is secularism ? 
Should t'l\ey not understand what is 

nonalignment ? Should they nCJt un-
derstand what is ieculansm ? Days 
in and days out, you are saying that 
we are wedded t o secular;s'Tl, we are 
wedded to nonalignment, we are wed-
ded to national inteJ!r ation anj we are 
wedded to socialism, but still do you 
wam our army people wo·1Id not un-
derstand all these--such outlook, such 
concept in r espect o.f the Army poiiti-
ca1 concepts, political ideas ? Does 
not make our defence stron:;:-. This 
concept should go. The nee·i of our 
country, our social needs, our econo-
mic needs- they a lso· must under-
stand. They must be allowed to read 
whatever literature is available cov-
ering or -communicatitlg ail those mes-
sages about our social needs, ~ano
mic needs, about t he condition of the 
people, about nonalignment, about sec-
ularism , about nation "l in1 egration 
and all those things. This is a point 
we- have to keep in mind. 

Another point. Every se-'.:tiO!l o! 
the House is quite worried a~Jout na-
tional security environment. Our 
Ministers and our Prime Minjster 
everyday just trying to tell the p~ople 
of the world about how a situation 
has been created, a situation beyond 
our control by the other pe'lple. We 
know the people. Who are they ? 
This is American imped9lism. But 
still we are going to them for a loan. 
They may say we are suffering from 
IMF-pholia . This IMF dominated 
Conditionalitie.s by U.S. Imperia '.\sm 
and the I.M.F. do no't make a nation 
strong. 

Another point in this connection 1 
would like to make. The Government 
of India are going to France, Ger-
many, Britain and other countries for 
armaments. That is ne~es3ary, La· 
test technology and the high techno-
logy which we do not have, we must 
have !or our count.ry and in our da-• 
fenc(' interests. But our se-tf-reHance 
should never be ignored. Indigenous 
production of wh ateve r you can manu-
facture and of whatever :you can pro-
duce you should h ave. We a11 know 
that we have a great number of tech-
nicians. scientists and pe.>ple with. 
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technical know-how who can produce 
very uptodate things. But still we are 
acing to Western Countries for de-
fence equipments. I have not much 
time 'to tell you about the Ml rage deal. 
Hall I time enough I :ould do that. 
We are going in tor Mira~P 2000 as 
a match for F 16. I am not a techni-
cal person. Still questions come up. 
I do not have time to sciy anything 
about the reported Mirage~Maruti tie 
up, But serious questions are there. 
F 16 can reach Pakistan within 4B 
months or a lesser period, rnay be in 
immediate future. But that is not so 
with regard to Mirage 2000. Will it 
reach us lie.fore 1984 or ~arl.v 1985 ? 
This is the question. 

Now, five prototypes of !\I,rage 
2000 have been developed still 
now, even these prototypes have 
not undergone the tull range of 
flying test which is essential, why 
are we going for Mirage 2001 ? 
Because our Indian Air F '.)rce at pre-
i-:ent requires the exact qualities tbnt 
Mirage 2000 possesses ? There are 
several questions. We ha\'e "learnt 
from different news papers that we 
have strurk a deal for 40 mirage;; and 
<i memorandum of under:>~~n~tn~ wc:is 
signed on the 24th .ranrn)r,V 198~ fur 
2.4 million dollars for 40 Mir.a~es pla-
nes. If we purchase 80 such rlanes, 
they will cost us 4.8 mill.ion doiiars. 
How is it that just three years back 
F..gypt-sJgned a similar dea1 and they 

- paid lo crores less for ea~h plane ? 
We are going to pay Rs. 8.00 crores 
more .tor 80 planes if we buy that 
number. There a re many other ques-
tions that are coming up. Why Saudi 
Arabia refused to buy r.~ iragc 2000 
even after long negotiations '? Why 
Sweden, Spain refused and why Greece 
refused ? Why even f>akistan did not 
go in for the Mirage ? Sir, in the de:-
veloped countries, there is a reces-
sion ; there js a deep economic crisis 
.and the industries producin.sr war ar-
maments are frantically searching for 
the markets in the devdopiog world. 
French people are coming Br~tish pe)-

.. ple are coming and the West German 
people are coming in searl'h .-.r n~M

ket in the developing countries. But 

let not Indi :i be a cbmping gr1u11d 
for the out- •f- ·1,1te '"'ld r" je~ tcct r1 • m i.1-

ments whii.:n cnnnu~ m:1t( h any 1pt'."'· 
(l2te prodlt::ts uf bigh tecl~:i.;lc~y. 

There are .na::.:· oth-:•r :i1 1es~.) ~ns. D:JE 
to lack at !ima, J cJnnot t]('~l \vith 
them. M.t pomt is this. MIG 2:, ).as 
become .:.tJ<:>r.11.i > 1:-i l ia c :r c.1a:i 1 ry. 
It can meet the challenge of 1:"'~1e. Th~ 
same can be supoorted by MIG-2~L 
This is more than a m.:it~n to Jag'-t,H. 
]\,firage 2000 or eYen to F·lC. Our own 
people in HAL and oth~r places are 
competent to go ·with the proje.!t. Why 
not you keep this in mind ? A valu-
able amount of foreign exchange is 
being spent for purchase of l'vrLrugt-
2000. But, still, should we not look 
for any other better match with a 
fairly favourable cost lf that is <. va!l-
able? That is my point I want to 
make. I hope our hon. IJe~cn~e Minis-
ter will try to reply th~s 

In this connection ! would mnke 
another point . Our N'.lvol Force is 
'·ery important in these days. When 
ihe Britishers came or when \he o!l1oc 
Imperialists came and occ11pi~:l or 
invaded India, that was through the 
sea. More th an 1 wo-thirds of our ter-
ritory is the coastaline . of several 
thous;:md kilometers. So we 11ave to 
give a fresh look our naval ~trength 
with the subma rines moving about, 
\\·ith the presence of the Seventh Fleet 
in Bay of Bengai .and with an 
uptodate Di ego Garcia base and 
with the rapid deployment of forces 
there. Th~1t is my point . I woui<l 
,·ery m uch iike the h~n. Defence 
Minister to keep this mind and to 
~lrengthen <:lur const ,..uards. The 
people- of Coastal ;.reas should he re-
<.:ruited together w ith other guards 
while recruiting i i1ese :)eoµ1e as they 
are the best people to c!efenrl our 
country in this resptct. Jn this con-
nection, one more pr,int I wc-uld like 
to stress. That Is there is a gap bet-
ween the officers and men in armed 
forces, in a free cornury this gap looks 
sc glaring, and it is hi~h time that we 
should look atl the question of i>aY 
scales, salaries :lnd welfa:-:-e prog-
rammes ot the lower strata. There is 
resentment. Then, Sir, sometimes men 
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[Ptot. RUP Chand Pal] 
are misused by otft~ers for the purpose 
which has nothing to do with defonce. 
We should reme:nber this point. 
Such misuse ot men should be stop-
ped. 

14.00 bl"S. 
Further, Sir. Army should not \.)e 

used to crush popular movements. 
We have been making this point re-
peatedly. It is a dangerous tbing. 

Let me nr.u come to DGI. l"w!-)re 
than 27,000 peo?la-mostly civilians-are 
engaged :n this work o! it:sp!!~i.,~nu. 

They are doi~1g a sens~ fr:e job, ni.tm4~ly, 
inspection ilnd acc>P.pta!lce o[ all e,1u11;-
roent ne<;ess~ry !or the Anny. Th<::re 
have been many occ -.sions in the p;1st 
when charges o! corruption and mal-
practice and supply of sub-standard 
materi:i.l !lave been levelleJ. Ra1a-
dhyaksha <'.om1t!~e was set-up for !h!s 
purpose but its R~port ha'S never been 
discused. l a:l~ told that the Army 
Headqua"i<>~E h t.id subrmttt!J a Rep.)rt 
about the !un·.:ti.')ning or the D1;J and 
also jndicating that 50 per cent of the 
<."CJ.uipment :mi matcnal in their stcres 
'\\ere sub - c;.:.~:1: ' tl. Th<.·E<.> eJu11;::H11;t.! 
and material are often suppliied by 
private contractors and monopol 
bo'us<-S. 

Sir, yesterday one hon. Mim:;ter 
was speaking about brain drain l nJ 
said that it has been stoppe<l 
and now people who had gone 
abroad are beginning to come back 
Sir. do you know the :lature of 
brain drain here. Here 800 civilian 
officers who arc Ph. D. , Post G.-adt1at-
es and Technical Graduates are being 
controlled by 200 ..,eople commg from 
the Army who ar e just Matriculates 
or Graduates. They are supervising 
over trained technical IJt~r.sonnel. A 
CategorY lqlown as "Permanent e · 
coodmen.t 1' is Controlling everything. 
So, there is resentment. There is diffe-
rence even in the pay-sea les and other 
amenities. You wm be .amazed fo 
know that a large number of techni-
cians 'have le:!t this Organisation and 
gane to v arious foreign coutitries like 
West Germahy, Britain, Spoi\n, France, 
America, etc. To name one Dr. T. H. 

Rao a great mettallurgist who got 
' . d frustrate.<l and ..iltimatety res1gne . 

These people in the name of user's 
satisfaction are placed as Managers in 
the Organisation. One cfay our Prime 
Minister wa! talking about brain drain 
and said that we shall hive- to do this 
and that but I have given you the ex-
ample of Dr. Rao. I have got many 
other names but I will not give be-
cause ot paucity or. t imP. Reportedly 
Dr. Rao sent, a oopy of his resi~a
tion letter to Mrs. Indira Gc:r.dhi. 

Sir, in this conn~ction I would like 
to refer to the demands of t}Je civilian 
employees of the Ordnance factories. 
Their federation has submitted 11 g_.. 
point charter ot demands rcgal'l'ljng 
parity in pay-scales and 'Vages with 
employees o! other defence e~tab
lishments, their bonus, their working 
hours. etc., and on 18ftl. December, 
1981, they had one on an one-Jay 
strike to pt'ess thei r demands, but 
st ill nothing has been done. They are 
still being deprived of the very df·nio .. 
cratic rights, the trade union nghts. 
I think, the hon. Defence Minist~r will 
look into that. 

' The plight ot the OR9 category is a 
known :fact. While the officers are 
given much of the privlhges, the OP! 
have to work for 10 or 12 or 15 hours 
at the top of t he hlll in extreme cold. 
in rough weather. They should be 
given a fair deal . 

I would ilke to mention certalfl pro-
jects which have been ..in1er the consi .. 
de-ration of t he Government for a pret-
ty long time and certain other organi .. 
sations which are suffe~ini from in-
security. Let me te!er to •he condi-
tion of the Ordnance Depot. Alipore, 
Calcutta. There is a prop0s2l for dis· 
bandment of that. I wo:Jld point out 
that there is no Central. Ordnance 
Depot in the eastern region. There-
fore, it should be clone· the other way; 
it should be upgraded. My request to 
the hon. Defence Minister will consi-
der this. • ' 

Then I refer to th.e condition of HAL 
at Barratkpore, There is a sence ot 
insecurity that they are not beina 
given tbe due job. Thi• condlt!on of 
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the HAL at Barrackpore should also 
be looked info and somethi.!lg should 
be done in the near future. 

In this connection I wou 1d also refer 
to a proposal ot the West Bengal Gov-
ernment lying with the Defence Minis-
try :tor a long time, that is, an E1.ectr<>-
nics complex at Salt r.ake, Calcutta. 
There are several acrfl's oi land that 
have already been allotte1, and the 
case is still pending wifu the Defence 
Ministry. The Chief Miu\ster of West 
Bengal has, many times, written to the 
Prime Minister who was then th~ De--
fence Minister also. I woul1 request 
the hon. Defence Minister tc consider 
this. 

Then, the Shipy.:irc.l at HulJia . I um 
happy the hon. De-fence Minister bas 
said that something is going to be 
done in that regard. I would very 
·much request the hon. Detence l\fr;1is-
ter to see th<it this project is c.x;:>e-lit· 
ed. 

There is something which is ha9pen· 
ing regarding recruitment, which is 
very unhnppy. I have no time. I am 
referring to one such instance. In 
West Bengal and Kerala, uy the verdict 
of the peonie. there have b-een Govern-
ments or u different P.c:.rty-Leftists 
and others. In Kerala, of C,"lurce, there 
was then another Govenment and 
now the State has gone under Presi-
dent's rule. Here js an interview form 

' in respect of the Defence Electronics 
Research Laboratory. In that form. 
in one column, it is said, 'Do you know 
Hindi?', then •Ifealth Tec::>rd', then 'To 
which Stnte do you belong'. There iS 
nothing wrong in that. ThP.n, it is as~ 
ked 'Whether you had 3tayed in Kerala ' or West Bengal lor more thun a year • 
at any time so tar•: It Mr. Faleiro 
stayed in West Bengal !or more than 
a year, then ~e will have to make such 
.a statement against that column ... 

SHRI EDUARDO FALEIRO: No 
~··--chance. 

SHRI MADHAVRAO SCINDIA 
(G una): May be, to gf ve them priority. . 

PROF. RUP CHAND PAL: The 
point is this. Does it sp<?ak well of 
national integration? What impression 
will be created among the people stay-
ing in West Bengal and K~rala? Do 
you think that the people of West 
Bengal or the people or 't{erala do not 
have love for the countTy? 

What is written in this? Why such 
infomation should be asked for? 

An. HON. MEMBER: It is never 
done. 

PROF. RUP CHAND PAT.~ Why it 
should be Hc:terl "ut in thi :> form ? 

SHRI R. L . Bf{AT:A · May be you 
quarrel more and fight less. 

MR. DEPUTY SPEAKER Let us 
leave it to the Minister to reply. 

"" - ----An HON. MEMBER kt there not 
be line by line debate. 

PROF. RUP CHAND P.AL: My last 
point is this. It is about the people's 
participation in detendir.g the coun-
try. With that I began my speech. 
We see this Government, e\·en after-
35 vears of independence. is not be-
lievlng the people yet. What is the 
experience during these Wl\is ? How 
the people cooperated with the army? 
How thev have heloed the 1:11ir.y ? In-
stead of· appreciating :ill these things. 
the Government is using the army 
against people in such a way that t.he 
peoples 'faith love and respect for t'h.e 
army is damaged and their morale is 
weakened. This is what has happened 
l will gTve you one examvle. In As· 
sam certain cartridges were stolen and 
the army people themselves went 
there. Without the 'lid ot the civilian 
police they entered t he ho:.:ses and 
they mercilessly beat up women . 
Only with the aid r•f the civilian 
police should go there but they have 
not done that according to '!.:he rules. 

With these words I wish to tell the 
Government that We have no quarrel 
with the amount beine proposed :tor 
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tlefence expenditure we have no quar-
rel with the quantum, but it should 
be seen that there should oo proper 
scrutiny of the expenditme; i.f there 
is any inconsistency or irrgeularity, 
let it be discussed; le.t it not be said 
that it cannot be divulged in the na-
tional interest. :With thP.SC worus I 
conclude. 

' 

SHRI E. K. IMBICHIBAVA (Cali-
cut): I beg to move: 

"That the Demand under the 
Head 'Capital Outlay on Defence 
Services' be reduced by Rs. 100." 

[Need for shifting Naval Aca-
demy to Kerala State at Ezhimala 
in Cannanore district witho"Ut 
delay.] (4) 

"That the Demand under the 
Head 'Capital Outlay on Defence 
Services' be reduced by R s. 100.'' 

[Need for establishing a public 
sector defence factory in Kerala 
State taking into consideration 
acute une:r."ployment among the 
youth in the State.] (5) 

SHRI DAYA RAM SHAKYA 
(Farrukhabad): I beg to move: 

"That the Demand under the 
Head 'Ministry of Defence' be re-
duced by Rs. 100." 

[lnadequiite pay scales in the 
various defence establishments 
and promotions after long periods 
of service.] (6) 

"That the Demand under the 
H ead 'Ministry of Defence' be re-
duced by Rs. 100." 

[Acute shortage of residential 
accommodation for defence per-
sonnel.] (7) 

"That the Demand under the 
Head 'Ministry of De.fence' be re-
duced }>.y Rs. 100." 

[Lack of proper incentives for 
competent defence personnel.] (8) 

uThat the Demand under the · 
Head 'Ministry of Defence' be re-
duced by Rs. 100." 

. 
[Need to provide proper rcsi· 

dcntial accommodation to all 
defence personnel.] (9) 

"That the Demand under the 
H ead 'Ministry of Defence' be re-
duced by Rs. 100." 

[Need to acquire latest techno-
logy for increasing defence pro-
duction.] (10) 

"That the Demand under the 
Head 'Defence Services'-Army be 

reduced by Rs. 100." 

[Meagre _pay and allowances of 
army personnel. l (1]) 

"That the Demand under the 
Head 'Defence Services'-Army be 

reduced by Rs. 100." 

[Need to grant an jncrease of 
Rs. 200.00 in monthly salary Cff 
defence personnel in the ab~ence 
of need ba~ea wages.l <12) 

"That the Demand under the 
Head 'Defence Services'-Army be 
reduced bY Rs. 100." 

[Meagre pay and allowances 
given to Class IV employees of 
defence services.] (13) 

"That the Demand under the 
Head 'Defence Services'- Army be 

.reduced bY Rs. 100.'' 

[Need to utilise the funds ear· 
marked for providing r"sidenti:al 
accommodation to Class 1V em-
ployees of defence services.l (14) 

"That the Demand under the 
Head 'Defence Services'-Navy be 
reduc~d by Rs. 100." 

[Meagre salary and allowances 
for naval personnel.] (15) 
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"That the Demand under the 
Head 'Defence Services--Pensions 
be reduced by Rs. 100." 

[Inadequate amount of pension 
for defence personnel.] (16) 

"That the Demand µnder the 
· ~ad 'Defence Services-Pensions' 

be reduced by Rs. 100." 

[Meagre pension and retire· 
ment benefits for defence person-
nel.] (17) 

"That the Demand under the 
Head 'Capital Outlay on Defence 
Services' be reduced to Re. 1." 

[Non-payment of compensation 
for the land acquired for defence 
purposes for year.] (18) 

"That the Demand under the 
Head ·capital Outlay on Defence 
Services' be reduced by Rs. 100.'' 

[Insufficient avenues of promo-
tion for Breeders .1 (19) 

"That the Demand under the 
Head 'Capital Outlay an :befence 
Services' be reduced by Rs. 100." 

[Unsatisfactory maintenance of 
military farms and acute shortage 
of farm resources.] (20) 

SHRI G. M. BANATWALLA (Pon-
nani) : I beg to move: 

"That the Demand under the 
Head 'Capital Outlay on Defence 
Services· be reduced by Rs. 100." 

[Need to establish a public sec-
tor defence factory in Kerala.] 
(31) 

"That the Demand under the 
Head 'Capital Outlay on Defence 
Services' be reduced by Rs. 100!' 

(Need to establish Naval Aca-
demy in Cannanore District, 
Kerala State.] (32) 

138 L.S. 

SHRI CHATURBHUJ (Jhalawar): 
I beg to move: 

"That the Demand under the 
Head 'Ministry of Defence' be 
reduced by Rs. 100.'' 

[Need to increase budget allo· 
cation for t he defence expendi-
ture]. (33) 

"That the Demand under the 
Head 'Ministry of Defence' be 
reduced by Rs. 100.'' 

[Need to provide qua1ititative 
facili ties to the families of Army, 
Air and Navy personnel by in-
creasing their pay]. (34) 

"That the Demand under t he 
Head 'Ministry of Defence' be 
reduced by Rs. 100." 

[Need to manufacture nuclear 
bomb and other modern nuclear 
weapons]. (35) 

"That the Demand under the 
Head 'Ministry of Defence' be 
reduced by Rs. 100." 

[Need to produce latest missiles 
and li:lser missiles). (36) 

"That the Demand under the 
Head 'Ministry of Defence' be 
reduced )yy Rs. 100." 

fN€ed to use. the satellities for 
defence purposes]. (37) 

"That the Demand under the 
Head 'Ministry of Defence' be 
reduced by Rs . 100." 

[Need to manufacture latest 
tanks]. (38) 

''That the Demand under the 
Head 'Ministry of Defence' be 
reduc~d by Rs. 100." 

[Need to increase the strength 
of the army t o 50 lakhs]. (39) 

"That the Demand under the 
Head 'Ministry of Defence' be 

. reduced by Rs. 100'." 
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[Need to increase the strength 
of the navy to 10 lakh]. ( 4()) 

"That the Demand under the 
Head 'Ministry of Defence' be 
reduced by Rs. 100." 

[Need to increase the strength 
of the air force to 5 lakhs]. (41) 

"That the Demand under the 
Head 'Ministry of Defence' be 
reduced. by Rs. 100." 

[N ecd to inculcate the supreme 
feeling of nationalism and pa trio-
tism ln the defence personnel]. 
(42) 

''That the Demand under the 
Head 'Ministry of Defence' be 
reduced by Rs. 100.'' 

[Need to give death sentence 
to defence personnel found in-
dulging in espionagel. ( 43) 

"ThRt the Demand under t he 
Head 'Ministry of Defence' be 
reduced by Rs. 100." 

[Need to arm the navy and air 
force with latest nuclear wea-
pons]. ( 44) 

"That the Demand 
Head 'Ministry of 
reduced by Rs. 100." 

under 
Defence' 

the 
be 

[Need to raise the pension of 
rP-tired defence personnel]. ( 45) 

--Th.at the Demand under the 
Head 'Ministry of Defence• be 
reduced by Rs. 100." 

[Need to rehabilitate ex-army 
personnel in areas o:f strategic 
importance Kashmir, Assam, Tri-
pura and Nagaland]. (46) 

"That the Demand under the 
Head 'Ministry of De:f ence' be 
reduced by Rs. 100." 

[Need to expel from country 
pers<>ns active in border areas 
with the help of petro dollars 
and money given by Christian 
mission areas]. (47) 

"That the Demand under the 
Head 'Ministry of Defence' be ' 
reduced by Rs. 100." 

[Need to impart military train-
ing in Government as well as 
private schools in the country 
with emphasis on nationalism]. 
48) 

"That the Demand under the 
Head 'Ministry of Defence• be 
reduced by Rs. 100." 

[Need to appoint high officers 
in the Army, Navy and Air Force 
on the basis of merit]. (49) 

''That the Demand under the 
Head 'Ministry of Defence· be 
red~ed by Rs. 100." 

[Need to open Sainik School! at 
di"trict head quarters] . (50) 

'"llhat the Demand under the 
Head 'Ministry of Defence' be 
reduced by Rs. 100." 

[Need to impart civil d efence 
t raining to the people). (51) 

"That the Demand under 
Head 'Ministry of Defence' 
reduced by Rs. 100.'' 

the 
be , 

I 

"i 

[Need to provide better resi-
dentfal accommodation to the 
personnel of armed forces]. (52) 

"That the Demand under the 
Head 'Ministry of Defence' be 
reduced by Rs. 100." 

[Need to formulate a long term 
defence policy so as to attain 
self-suJRciency). ( 53) 

PROF. AJIT KUMAR MEHTA 
(Samastipur): I beg to move: 

''That the Demand under the 
Head 1Ministry of Defence' be 
reduced by Rs. 100." 
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; 

[Need to have common mess 
for officers and ;awans in the 
three wings of armed f'Orces to 
jnculcate sense of equal partici-
-pa.tion]. ('5~) 

"That the Demand under the 
"Head 'Ministry of Defence' be 
reduced by R~. 100 ... , 

[Need to inculcate feeling of 
"Tiationalism, patriotism and 
national integration 'in the defence 
personnel]. ( 55) 

"That the Demand under the 
'Head 'Ministry of Defence• be 
reduced by Rs. 100." 

[Need to provide suitable pro-
motional avenues for jawans to 
become officer after acquiring 
required qualifications and a bi-
lity]. (56) 

"That the Demand under the 
Head 'Ministry of Defence' be 
reduced by Rs. 100!' 

[Need to have more depart-
mentally promoted officers in the 
three armed forces as compared 
to those directly recruited]. ( 57) 

"That the Demand under the 
Read 'Ministry of Defence' be 
reduced by Rs. 100.'' 

[Need to take over the barracks 
constructed in defence area in 
Delhi and sublet to defence per-
'SOnnel]. (58) 

"That the Demand under the 
Head 'Ministry of Defence' be 
'Teduced by Rs. 100." 

:[Need to impart compulsory 
military training to youths in 
educational institutions.]. (59) 

"Tha.t the Demand under the 
Head 'Ministry of Defence• be 
reduced by Rs. IO<»'' 

[Need to drop caste names 
:from the names Of the regim~nts] .. 
(60-) 

"That the Demand '.unaer the 
Head 'Ministry of Defence' be 
reduced by Rs. 100." 

[Need to provide' 
families of military 
(61) 

facilities to 
personnel]. 

"That the Demand under the 
Head 'Ministry of Defence' be 
reduced by Rs. 100." 

[Need to provide more· facilities 
to families of military personnel 
posted in border areas]. (62)/ ,,.. 
"That the Demand under the 

Head 'Ministry of Defence' be 
reduced by Rs. 10~." , 

[Need to recruit men to three 
wings of defence forces from 
traditional and non-traditional 
areas alike and communities]. (63) 

SHRI GADADHAR SAHA EBir-
·bhum): I beg to move: 

"That the Demand under the 
Head 'Ministry of Defence' be 
reduced to Re. I." 

[Failure to reconsider the deci-
sion for closure of the Ordnance 
Depot at Calcutta]. (64) 

"That the Demand under the 
Head 'Ministry of Defence' be 
reduced to R.:e. l." 

[Need for diversification, moder-
nisation, reorganisation and ex-
panslon of the unit of Hindustan 
Aeronautics Limited at Barrack-
pore1. near Calcutta for manufac-
ture of new range of equipment 
for Jagauar Aircraft]. (65) 

"That the demand under the 
Head 'Ministry of Defence' be re-
duced by Rs. 100." 

[Need to absorb employees of 
the Ordnance Depot at Calcutta 
who are : thrown out of employ-
ment due to closing down of this 
depot]. (66) 

"That the Demand under the 
Head 'Ministry of Defence' be 
reduced by R's, 100/' 

[Need to provide far adequate 
and better accommodation fac-Hi-
ties to meet the requirement of 
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all categories of defence person-
nel]. (67) 

"That the Demand 
Head 'Ministry of 
reduced by Rs. 100." 

under the 
Defence' be 

[Need for expansion and appli-
cation of Group Insurance Scheme 
to all departments and categories 
of defence personnel]. (68) 

"That the Demand under the 
Bead 'Ministry of Defence' be 
reduced by Rs. 100." 

[Need to have better industrial 
'- relations in defence undertak-

ings]. (69) 

"That the Demand under the 
Head 'Ministry of D.efence' be 
reduced by Rs. 100." 

[Need to expansion of employ-
ment _ facilities for the handicap-
ped in Grade C and D and for 
Scheduled Castes and Scheduled 
Tribes in · ordn ince factories and 
defence undertakings]. (70) 

"That . the Demand under the 
Head 'Ministry of Defence' be 
reduced by Rs. 100.'1 

[Need to accept the concept of 
Bonu.s as def erred payment to re-
place the Productivity Linked 
bonus in Ordinance factories]. (89) 

DR. V ASANT KUMAR PANDIT 
(Rajgarh): I beg to move: 

"That the Demand under the 
Head 'Ministry of Defence• be 
reduced by Rs. 100." 

[Need to provide qualitative 
facilities to the families of Army, 
Air antl Navy personnel by 
increasing the pay]. (71) 

"That the Demand 
Head 'Ministry of 

, reduced by Rs. 100." 

under 
Defence' 

the 
be 

[Noed to produce latest m1ss1-
les and laser missiles]. (72) 

"That the Demand under the 
Head •Ministry of Defence' be, 
reduced by Rs. 100." 

[Need to use the satellites for 
defence purposes] . (73) 

"That the Demand under the 
'Head 'Ministry of Defence' . be 
reduced by Rs. 100." 

[Need 
tanks]. 

to manufacture 
(74) 

latest 

"That the Demand 
Head 'Ministry of 
reduced by Rs. 100." 

under 
Defence' 

the 
be 

[Need to inculcate the supreme 
feeling of nationalism and patrio-
tism in the defence personnel] .. 
(75) 

"That the Demand under the 
Head 'Ministry of Defence' be. 
reduced by Rs. 100." 

[Need to arm the navy and air 
force with latest nuclear wea-
pons]. (76) 

"That the Demand under the 
Head 'Ministry of Defence' be 
reduced by Rs. 100." 

(Need to curb espionage activi-
ties, particularly in ·border 
regions b y enlarging security 
arrangements]. (77) 

"That the Demand 
Head 'Ministry of 
reduced by Rs. 100." 

under 
Defence' 

the 
be 

[Need to rehabilitate ex-army, 
per sonnel in areas of strategic 
importance]. (78) 

"That the Demand under the 
Head 'Ministry of Defence' be 
reduced by Rs. 100." 

[Need to expel from country 
the undesirable persons active in 
be>rder areas]. ( 79) 

"That the Demand under the-
Heacl: 'Ministry of Defence' be> 
reduced by Rs. 100.'' 
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[Need to impart military train-
ing in Schools in the country]. 
(80) 

"That the Demand under the 
Head 'Ministry of Defence• be 
reduced by Rs. 100.'~ 

[Need to appoint high officers 
jn the army, navy and air force 
on the basis of merit]. (81) 

"That the Demand under 
Head 'Ministry of Defence' 
reduced by Rs. 100." 

the 
be 

[Need to open .Sainik Schools at 
district Headquarters]. (82) 

"That the Demand under the 
Head 'Ministry of Defence' be 
reduced by Rs. 100." 

[Need to impart civil defence 
training to the people]. ( 83) 

"That the D€mand 
Head 'Ministry of 
reduced by Rs. 100." 

under 
Defence' 

[Need to provide better 
dential accommodation to 
personnel of armed forces] . 

the 
be 

resi-
t he 

(84) 

"That the Demand under the 
Head 'Ministry of Defence' be 
reduced by Rs. 100." 

[Need to formulate a long term 
defence policy so as to attain 

·self-sufficiency]. ( 85) 

"Thai the Demand under the 
'Head 'Capital Outlay on Defence 
~ervices be reduced to Re. l." 

[Need for establishing a public 
sector defence factor y in Madhya 
Pradesh tnking into consideration 
unemployment among the youths 
in the State, and for development 
·of backward regions]. (90) 

"That the Demand under the 
1!ead 'Capital Outlay on Defence 
'Services be reduced to Re. 1." 

[Need to take over the un~ 
utilised Kishangarh Kathi in Dis· 
trict Raj.garb, Madhya Pradesh 
for establishing a Military Train-
:ing Centre]. (91) 

"That the Demand under the 
Head 'Capital Outlay on Defence 
Services be reduced to Re.. l.'' 

[Need to establish an Indian 
Air Force Station at J eerapur in 
district Rajgarh]. (92) 

SHRI SUDHIR GIRI (Contai): I 
beg to move: 

"That the Demand 
Head 'Ministry of 
reduced by Rs. 100.'' 

under 
Defence' 

the 
be 

[Need to reduce the expendi-
ture on the army, naval and air 
force mock-demostrations[. (86) 

"That the Demand 
Head 'Ministry of 
reduced by Rs. 100." 

under 
Defence' 

the 
be 

[Need to reduce the entertain-
ment expenditure on celebrations 
by the army, navy and air force]. 
(87) 

('That the Demand 
Head 'Ministry of 
reduced by Rs. 100." 

under 
Defence' 

t he 
be 

[Need for immediate settlement 
of disputes in the defence uz:i.der-
takings]. (88) 

SHRI R. S. SPARROW (Jullundur): 
Mr. Deputy Speaker, Sir, for reasons 
well understood by all, the subject of 
Defence holds a very special signi-
ficance for all citizens of India. It 
cannot be treated . one way or the 
other. Besides other things its inter-
national ramifications are today as 
complex as they are sensitive. There-
fore, the Defence subject has to be 
handled rather ·with care. Whilst our 

· wondrous world and its international 
horizon spun vigorously around, during 
the past year, bearing its human load. 
the super powers indicated more 
furiously their militant aims and inten-
tions. We should understand our 
own setting as we stand on the peri-
phery of the globe as a wholo~<;1t.~:::. 

Sir, the iresultant effect r 
and explosive at:r:nos.,.. 
bee.n thus generated ;.:a-Iraq and. 
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the world over, h"'Vt bt-0omo lncreaB-
lnfly cona~iOUI Of d@f@nC@ prtpct.fe4-
neas. E;ven cowtry with auch a small 
p0pul11.t1on as Saudi Arabia must 
wish to buy o.nd own a large fteet of 
mo11t modern tanks, a :lorce of over eo .super .Tet F·1Sm and eVGfl the most 
sophfo1ticatcd WP& or war equipmont 
as thO A WAcS. Thi!! ia tho typo ot 
situation thlilt Ml J;ieen created ll5 a. 
tcsult oi · th• blckerln.ra, w.ranguns11 
Sllld so on and no forth or the two 
m1per ~owora. It w& tum our eye11 
towards the WGat, 'tho tengton seems 
to be on the -increase every new day. 
Besides other Power Blocs, you now 
see the emergence of the lately form-
ed cQS.lt!ci:;pu~iear European Bloc led 
~., ni"n°' · es. a somewhat indepen-
dent Super-Pow$" entity. So, Sir, that 
dangerous .strategic situation that 
ebtains internationa'lly today should 
~equire a brief analysis. Unless w~ 
understand the,t, we will not be· able 
to set our cards correct. India is 
today one of_ the premier powers of 
the Third.. World and for that reason, 
we have to have our share of under-
-~andmg things and implementing it 
in the ··manner which we find is con-
venient and correct for us to do. 

The Super Powers' race for arma-
~t, mixed with their basic rivalry, 
differences and reservations,. has un-
ceasingly .been on the increase. The 
ominous dark clouds that loom large 
before the comity o!. world nati9ns 
can be eompared y.t.ith the setting in 
-ef. a deep ;Calm, before ·the ;breaking 
-0ut of. a cataStrophic storm. And, when 
·such a storm does break out, never 
before would have occurred on earth. 
such -a/death-tolling deluge as there 
funs the possibility of it to ()Ccur, 
through the letting lose of and put-
ting iBto·· action by the superlatively 
advanced super powers the nuclear 
war-laden Frankenstein monster. 

We have to understand the back-
ground of the situation in its bigger 
sense of the strategic geopolitical 
situati.Qn. Just have a peep at the 
~efence budgets of so,m.e of the super 

pqwers. The bidtlt a~anc, budget 
1n US hi.lltory wo11 4pprovcd by tllt-
VS f;QnBt9 on 4th December, 1'131. Sil', 
I quote only pertinent Bcerpt15 of 
thl3 budget to indicate the ishape ot 
things to colll.e: 

"The 208.~ billion dollars bnt, 
Approved by an overwholmtns 84 to 
5 vote, contamg 2.4. million "for B'-1 
strD.teg1c nudear ·bomber and 1.1' 
million dollars for the MX Inter-. 
o~nti1rumtai l3all!M WssUG. Th@ 
US nuclcM' H'Pending 11. expected' ti} 
swell by soo mllUc,>n dolllim too 550ll 
mtlllon!' 

And, synonymous to that such ! 
rising fiscal tide on defence expendi-.. 
tu're on the part of one super power-
impels the other super pow.er to push 
~ther . up: it&.. ow:n ~ bui~d-up 
spree and systems. .Here . is an.other: 
e~cerp~. I quote: 

"Soviet. arms sales ~o developing 
nations hit a record 6.2 billion dol-
lars last year"-Tribune, 28th .Tan-
uaiy, 1982. ·-

In. regard to weaponry, less· said 
the better, because we are all con-
versant as to what- weaponry i~ work-
ing in ·the field and what is ,eXpected' 
to be faced. I would only nanie a 
bit-;..Spy satellites which photograpbs-
even a golf ball from the stratps-
phere· height of over 32,000 Km 
al,love the ground leveL Nuclear 
warheads- carryin~ inter-c.oniin~ta.I 

• ballestic misSiles . which you heat 
every day; slmmarine based n.ut:rear 
missiles and other types ·of missiles 
carrying multiple nuclear Wfll"head& 
To name .· just a few Call "it SS-4, 
SS-5, .. sS-29, SS~50. Added to-' that 
you can call Hawks, -Sams, m~iie MX 
and AIM-7F Sparro.w :lnis~and 
various other types of projectiles and 
missiles. Then there are long-range" 
bombers and so on and so forth; You 
have alr~dy heard A WACS· :F.rns; 
F-16s :fighters as also long-range bom· 
bers. But most unfortunately the 
supe:i:-powers seem bent to. further 
"increase their destructrve capabilitf.; 
There is another very serio.us matt~ 
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which I want to bring to the notice 
of the House. It appears they are 
pushing the human race now to the 
effects of chemical w,ar.fare, baferio-
logical warfare, nerve gas warfare, 

~ laser ray weaponery and space war-
fare combined with the AsPhixiating 
neutron projectiles warfare. The 
super-powers have started openly the 
production and stock-piling of this 
type of weaponery. 

.. 

' Here I give you a few headlin~s in 
the papers only in relation to that: 

USA to resume chemical weapons 
production; Nerve gas neutraliser 
fo und; US fighters to have nuclear 
missiles; Russia's nuclear force in 
Europe; Fifteen hundred US bases 
in 32 countries . 

The irony of the situation in any 
case in this context is thjs one-and 
we must understand this. They say 
that the manufacturing and stock-
piling of this type of weaponery acts 
and will act as a deterrent. This idea 
in my view is a sort uf pre-historic 
joke thrown on the evolutionary pro-
gress of mankind. Is there any 
example available in the world his-
tory, where the stock-piling of war 
weapons has proved as a deterrent 
against war? Have dictators, mad 
dictators or aggressive nations never 
abstained from waging wars after 
stock-pilling weapons of war? Has 

~ the once manufactured weapon of 
war bten left without being used in 
the conduct of a war or a battle over 
the ages? Do we still remember the 
lakhs of human-beings who got 
vapourised along with the atomic 
'blasted smoky mush.rooms into thin 
air at Hiroshima and Nagasaki and 
the other set of lakhs who remained 
maimed and went blind for live leav-
ing many others to suffer the ill 
effects of the holocaust for genera-
tions that followed? Th~ record of 
human inventiveness in this field is 

- rather poor, dishonourable and dis-
turbing. It is in this context, it con~ 
aerns us, concerns' India. It is in 
this context I admire most of the 
wonderful policies that have been 

conceived. set and pursued with 
single-minded devotion by our dyna-
mic leader, Mrs. Indira Gandhi, the 
Prime Minister of India to off-set such 
militant and dangerous paths for any-
one to follow internationally. 

India today acts as a torch-bearer 
for establishing peace ar.ound the 
world through correct implementa-
tion ot the human-rights precepts, 
the prop.agation of non-align ed move-
ment, re\noval cr.f international mis-
runderstatidings through mutual 1dia-
logues and bilateral agreements and 
to use nuclear and other powers in-
novated and invented by progressive 
nations tor purposes of improving the 
health of the hwnan race only and 
not for its destruction. This is what 
IndiC:I .:i stand.lng for. Peace and 
ple1tl:y fcrr all is our motto. And 
that en1anates from the Government 
in power to-day. No bias is attached. 
And nobody who listens to this can 
conC\em1' . these actions. 

Nevertheless, whilst assessing and 
planning out our own defence pre-
paredness India, with the stature it 
owns, cannot remain idle, aloof or 
ignorant of what is happening around 
the world, and around lndia itself. 

Internationally, there are some 
well-marked hot spots which simmer 
and rumble, in the form of an un-
predictable, yet catastrophy-laden 
volucanic eruption. I name some of 
these, for your information. 

(a) Carribean Cauldron i.e. El-
Salvador, Guatemala and some 

other Central American, or call it 
Latin American States; 

(b) Leoh 
Poland; 

Walesas' rumbling 

(c) Middle East region's PLO; 
lsrael1 Cyrenaica complex; 

(d) Hyderament Littoral States 
of the Middle East; 

Ce) Gulf War 
Iran; 

area-Iraq and 
• .I. 



MARCH 25, 1982 Min. of De/enct 

[Sbri R. S. Sparrow] 

(f) Afghanistan-Pakistan-China's 
explosive · triangle. We will work 
out how. it works, i.e. this explosive 
triangle. 

(g) Indian Ocean's hot bubble 
area-Diego Garcia; and 

(h) Vietnam-Viet Cong·Khmer 
Rouge·Kampuchea hot bed quad-
rangle. 

This awful geo-political and geo-
strategic setting from military angle 
presents a conglomerate of varied 
possible combinations, fully fraught 
with it and dangerous consequences 
for the world to face and to deal 
with. 

Our own defence preparedness, 
therefore, has to match against the 
awesome settin,e passively, diploma-
ti.cally as also militarily. This has 
come to be the requirement of the 
day-from the point of view of India. 
We may have to face any kind Of 
military situation arising from a 
metee of slippery international com-
binations, permutations or Bloc 
groupings, influentially-potential or 
actual. 

I recall only example which I gave 
previously. Those who became Allies 
during World War II were never 
allies before that war; nar did they 
continue to remain so after that war. 
This is the permutation and combi· 
nation. So, we have ·to take things 
with a pinch of salt. 

One of my friends who spoke just 
now, was speaking about our having 
to buy things from everywhere. We 
are a free country. We will buy any-
thing which suits our Defence Depart-
ment, lJ;'Om any .country whatever. 
He named some countries e.g. France. 
Britain etc. It may be from USSR 
or from America-we have no com~ 
punction. We buy from anywhere as 
it i;:uits us. We keep our own identity 
and our own independence in this 
mhtter. 

We, therefore, have to watch our 
tront with alacrity, and audacity 
where so required; and with Himala· 
yan .. Will; this is the time for India 
to muster its will properly-for not 
only existing. but also for setting . 
things in our way, internationally. 
These are days of cyclical ascendancy. 
It is now our time to own. The essen-
tial basis of it all is self-reliance. 
We cannot let our heritage be demo--
'lished. Anylbody from o:..itsldie can 
listen to this very carefully. Come 
one, come all, we w.ill guard our 
wonderful civilization with blood, 
sweat and sacrifices. Ours is the fore-
most bastion amongst all the civiliza-
tion of the world. We are proud of 
our woman·hood, proud of all the 
religions, classes. creeds, and com-
munities of India, proud of the multi- . 
lingual and variety-fragrant human 
bouquet that we all jointly make to 
be India. Any thorns, any aberra-
tions ar rough edg~s that crop up 
wit'lin our Motherland can, in my 
view, be rounded off or blunted, 
through patience, zeal and unified 
national effort. 

In that, I fell, our press media can 
play a very big role. The ball is in 
their intellect-filled court, good and 
proper. No one has to teach them 
what to do. Our Defence is our 
Defence. And they are one of the 
most important segments of our 
def.ence. This is the way I look at 
it. 

There should be no doubt, however, 
that dangerous and peace disturbing 
clouds are building up thick around 
India militarily, strategically, over 
charged with Super Power wranglings 
and armament backing. 

(a) What sitniftcance should one 
attach to the chance-laden effect on 
India, of the increasingly red-hot and 
out-spilling infighting that goes on in 
Afghanistan, backed with modern 
weaponary by two Super Powers in· • 
valved there, directly or indirectly? . 

(b) what otherwise, is the sign!- ~ 
finance ot the heavy traffic, A-class. 
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Xarakoram Road that bas been built 
by our two neighbouring powers 
collusive ly, interspersed tactically 
with modern type air fields? And 
most of all th.at bas been built on 
India's soil. 

... ... 
~if~ ~T ff 'f, 'W, ~J\il'i 

~ 

e:.· ~tcr W"tG f~~ irrzr 1 

~·:q ~ fGrr"Gq-~1 q-cwir 

~'f{Cfi~ ~) if~U ~ 1 l 
~ 

'Zia might understand this . better. 
(Interruption) You cannot. Zia 
can understand this better. · You can't 
dish out other persons property, right, 
left and centre. I think now you 
have understood the significance af 
this. You cannot do that. 

That is my point. If I may point 
<>ut further, what is the significance 
vt the fickle political approach and 
inconsistencies practised, and of the 
military preparations being stepped 
up, year after year, by our sistery 
nation, Pakistan, instead of her chang· 
ing and divergingly devious course in 
;favour of building up fresh and 
triendly relations with India? 

Agha Shahi c~early indicates and 
paves a peace-patching approach, but 
soon after Agha Hilali demolishes that 
approach reverse-circle through his 
very first important speech delivered 
at the Human Rights Commission 
meeting in Geneva, by bringing in 
again the rankling Kashmir issue to 
1he fore. So, that was the contribu-
tion\ Why more than 4/5th of Pak-
istan's armed forces sh'DUJd be mili-
tarily dispositioncd against India 
when their amassing CYf !foreign 
.armament is explained differently? 

(d) With what type of diplomatic 
philosophy, Zia-ul-Haque, sends 
congratulatory greetin•gs to Khali.stan 

. prota~nists, knowing fUll wen about 
their bogus status and treasonable 
trends? I quote from the Tribu.n.e 
dated 28th February 1982. "Presi-

. dent Zia-ul-JJaque <Jf Pakistan had 
sent New Year's greetings in his official 
capacity to Mr. Surjan Singh, Consul 
General of Khalistan at Vancouver in 

Canada w.ishing happiness and pros-
perity to his country." The letter 
written in Urdu has been published in 
the 1ncro-Canadian Times, a copy of 
which wa8 received here yesterday 
from Vancouver. 

(e) what secret is now left about 
the preparations of Pakistan, to feve-
rishly indulge in making: an Islamic 
atomic ·bomb-? The various phasea 
through which their · Islamic bomb 
manufacturing project No. 706 has 
passed to date, no more secret? I do 
not feel the necessity to quote and to 
burden this August HouSe .any 'further, 
of its details; not necessarily. 

(f) To add fuel to the exp~osive 
sh a Pe of the gituation that I have just 
explained, the U.S.A. rushes bead on, 
to pump m\Jre war weapons into Pak-
istan, quite out of proportion to their 
requirement of Defence. And to make 
matters worse. Mr. Harry Barnes 
(American Ambassador in ln"dia) dee· 
Jared only ihe other day at a Press 
Club Luncheon meeting, in New Delhi, 
that the American Government was 
not in a position to guarantee that the 
American arms would n10t be used 
against India. He clarified by saying, 
"We will not have any supervisory 
control''. 

The argument that the American 
administration is advancing, off and 
on, in1 favour Of supplying large quan-
tities of arms to Pakistan, is· that it 
acts as a calculated deterrent against 
possible Russian aggression. Where 
was any military threat posed by 
Russia against Pakistan through Af-
ghanistan or otherwise when Pakistan 
attacked India with American Sabre 
Jets. lon'g range bombers, M-47 and 
M-48 Patton tanks, most modern art-i-
llery guns and other sophisticated 
weapons, say in 19'71 Indo-Pak war, 
or 1965 Indo-Pak war and the bonier 
incidents of a big nature that took 
place tray at Rann of Kutch Chhad 
Bet, Kan~ar Kot, Gadra Road • 
Chhamb-Jaurian, Poonch etc.? 

. 
May I just quote one example? Per-

haps, 1 should desist from that. 
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I will round off very shortly. Kindly 

bear with me. Because O! the impor-
tance of this subject I am. reading; 

. otherwise you lmow, I &enerally do not 
read. 

MR. DEPUTY-SPEAKER: But 
Gen. Sparrow, many of your points 
have to be replied by the External 
Affairs Minister, I Uiink. 

SHRI R. S. $PARROW: May I take 
the liberty to paint out that the ex-
ternal policy and defence policy.· · 
(lnt~rruptions). 

AN HON. MEMBER: They overlap. 
SHRI R. S. SPARROW: They so 

much overlap, and may I point out to 
you that the hubcentre of the ext~al 
policy is defence policy. Other\v1s~, 

no one cares a tuppence for you. Th1s 
is-very frankly speaking-the hub-
centre of any country's de~enc~ or :my 
policy. Therefore, it ha8 mev~tably to 
come into this one. It explains the 
thing a little more lucidly. 

MR DEPUTY -SPEAKER: These 
are the demands for grants of the De-
fence Ministry. 

SHRI R. s. SPARROW: This incor-
rigible stan'ee taken and _.~oti':"es that 
Pakistan keeps on displaying, tUUe and 
again, this i 9 not fair on their part. 

I once again appeal to my one time 
comrade in arms Zia, and my own 
city-dweller Zia, to desist from a:1Y 
aggressiv designs in respect of India. 
It will neever do him or Pakistan well, 
however, much they may try. 

Frem the Indian side, our Prime 
Minister has all a long assured Pakis-
tan of amity and good-will. After 
aJL what type of further proof or assu-
rance doe9 PakiS'tan want from our 
side? 

I quote ()nly one example-. Mrs. 
Indira Gandhi i9 the same Prime 
Minister who showed incomparable 
magnanimity when Pakistan was lying 
flat, defeated, at the end of the 1971 
Indo-Pak war. Not a single inch of 
Pakistan's or Banglade.sh's tP.rritory 
~as retained by the victor nation. Not 

\ 

a single paisa was claimed from Pak-
istan as a tribute, indemnity or re-
paration money. Over 90,000 Pak.is ... 
tani prisoners of war were returned 
with due respect and honour back to 
Pakistan · well-fed, well-clothed and 

' with all the Izzat they needed. 

SHRr JAGDISH TYTLER: I hope-
this is n~t an incentive for them ta. 
start another war! 

SHRI R. S. SPARROW: No nation 
ha9 ever shown in the world, no na-
tion at any time .has shown that much 
C1f magnanimity. \ 

Now, I want to point out, that in-
stead of a return' favour, Pakistan> 
today denies the very existence ot our ' 40 odd Armed Forces prisoners lang-
uishing, as is alieged, in Pakistan's 
prisons, stretching say from Mala-
kand-Dargai-Kohat, and so on and 
so forth. 

This, I a01 pointine- out to my friem::l, 
''Hold your horses. I take the liberty 
to cauti\'.>n you, Zia, on my personal 
bat, that you,''. . . (Interruptions) 
Everything happens. : (Inter-ruptions) 
He will be 1istenin~ to it. I know 
that. 

AN HON. MEMBER: Are you 
addressing Zia through Mr. Swamy? 

SHRI R. S. SPARROW: I am ad-
dressing the Chair. (Inter-ruptions) 
He i 3 our second string. 

MR. DEPUTY-SPEAKER: He is 
a~dressing the Chair. 

SHRI R. S. SPARROW: I am tel-
ling him on my personal bet ''You, 
as I judge it, are not p layin g the ball. 
Let u9 build up firmly, formally, men-
tally and fOr ever, healthy and 
friendly relation's between our two 
nations, whose hel'itage and histury 
are ope. This attitude and action is 
bound to go a Ion E! way to boost up 
our economy and to raise the living 
stan.dards of Paldstan a,nd India.'' This 
is a very humble appeal which r am 
trying to pass down to him as a citi-
zen o'f this country. 
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As to our defence preparedness, I more f\lllds shoUld perpetually ·be di·-

take the liberty to assure the House- verted in this directio~ to ad~uately ; 
as I see it-that taking time, space, cover this over-ridin& exigency. 
military strategy and war potential 
into account, our forces are being 
ti·ained and equipped adequately un~ 

:Y(]er the directions of the Ministry o'!. 
Defence. This is a9 I see and assess 
the situation. So, I must convey this 
to the House as I see it. Our Chiefs 
of Staff o! the Armed Forces-Anny, 
Ai_r Force and Navy-along with their 
Principal Staff Officers, have shown 

• a high level of efficiency and talent in 
raising the all-roun'd training 5 tand-
ards of the Forces serving under their 
r espective commands. I categorically 
assure you that our armed forces to-
day are the finest and the best in the 

- world- Our progressive plan5 of 
equipping our military forces with up-
~to-date weapons are workably match-
ing the operational requirements of 
the day. There is no end to askin'g for 
more things, but within the amounts 
available>, the manner in which it is 
managed is really top-c1 nss. sir, we 
are stoutly on our way to militarily 
defend ourselves. • 

About research and development, I 
have to 5ay a few words. Our Re-
search and Development. winig has. dis-
played 1·emarkable verve 'for grappl-
ing successfully in so short a time with 
ihe exp~rimentation and production 
of sophisticated and improved versions 
of conventional weapons an'd equip-
men:t, required fur military use by our 
armed forces. Their leap forward in 
the sphere of technology, eleetronics, 
nuclear and cosmic research and ad-
vancement in comparison to 0 ther 
nations is indeed phenomenal. In this 
context, I take the li~ty to recom-
mend that apropos Of the gee-strate-
gic situation obtaining, most ot their 
research and production en'ort should 
be channelised to help build the de-
f~nce potential of our country as a 
top priority, because We have seen 
the c1ouds around. This is one indi-

-·iC,ation I can throw in for whatever 
it is worth. I 8uggest to the hon. 
Finance Minister. because he holds 
the strings of the fiscal policy, that 

My second point on research and 
development concerns tank manufac-
ture. R & D are well on their way 
to indigenously producin•g the fresh 
version of the MBT tank. The Minis-
try of Defence may wish to take note 
of this. R & D are well on their way 
to indigenously producing the fresh 
version of the MBT tank. It is a 
healthy stride forward, but they must. 
keep on catching up fast with the 
n~w versions of advanced countries 
in this particular .field. The R & D 
would be well advised to immediately · 
follow up the trail of, say, the new 
American turretless tank, the specifi~ 
cations of which are not difficult to 
modify or adapt to our own require~ 
ments. Our technology is second to 
nobody else's. The House should un-
derstand why I have brought out this -
question of putting our mind on to 
producing such modern type conven-
tional weapons a5 tanks. I explain 
this with one example, in its top stra-
tegic S'2nse. Nuclear war or no 
nuclear war, the holding-cum-security 
of any land area will 'Principally de-
volve on the effective tan'k force that 
a nation or a combination of nations 
can muster. Do you, Sir, notice what 
influence a fteet or 50,000 most modem -
USSR tanks has say, from Berlin 
wall-Gadansk (Poland) Line to 
Landi Khana-Zahidan (Afghanistan) 
Line, ~retching right up to Vladivoe- -
tok, up to the Pacific Ocean? I do 
not have to explain! further on thie. 
This is the significance ·of modern .. 
type conventional weapons. 

\ 

I have, Sir, one corrective recom-
mendation to make in relation to the 
Defence Laboratory located at 
Hyderabad . The contiguous Jan'd to 
the restricted missile testing area of 
this insta11ation has been illegally 
occupied by land grabbers. - ln <>ur · 
lcountry, land grabbers are every .. 
where. This- is .a serious geculfit'y risk 
and this risk, I gUgieStj should be ur-
~ently removed. 
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In view of the ~~ategicaJ cir· 

-cumstances and situationi obtaining, 
here are some of the recommendations 
that I take the liberty to put up ~or 
the consideration of the High .Com-
mand. 

Firstly, We should thoroughly plan 
out afresh to organise our national 
second line defence for ces in the light 
of chan-ged conditions. In that, our 

· Territorial Army should require fur-
ther toning up and systematically 
backed up by the NCC as also the 
Boy scouts and Girl Guides on a 
broad pattern from tendf.'r toot school 
children's cadre right upto the grown 
up university students' cadre. This 
wou1d form a healthy man power base 
of our nation 's second line defence. 

Secondly, it is recommended that 
the basic cadre and weapon training 
of all the para military rorces in India 
shou1d be worked out on a Wliform 
pattern on the lin'es etf the regular 
Armed Forces. During an emergency 

· these forces ipso facto would ~ in a 
position t0 form part o:f the active de-
fence force Of our country or be em-
ployed. to perform internal security 
duties. 

Thirdly, I recommend that all para 
mi'itary forces should ·be recruited, as 
R fi :-st priority, from out of the Armed 
Forces reservists al'ld ex-servicemen, 

- wt-o, usually are young an'd are a s0rt 
·of .readyrnade 9tock of trained man 
l)()Wer to be assigned the duties in 
different para military forces O'f our 
countrv. This process will also offer 
much desired openi ng to re-employ a 
l" r'!:e nu.m~er of ex-servicemen. 

Fourt.h1y. a new idea r am trying to 
· throw in for whatevr worth it is 

Ii: io::; ora.ctic:'lllv on a nto .cost basis. 
A thumb rul*' should applv, On a 

- b.road national plane, in relation to all 
c~ndidates selected to hold Govern· 
'l'\'l"nt jobs, to b ... put throuch :f()r about 
one year's militaey tralning on a pre-
-servi<:e-orobationa ry-basis . . befoTe they 
a.re ro~@d to puf'WU ... "t'lietr perman'en.1 
"sil'pl''f"<l Bf'sjd~ it., .,..,,,,,tional usetul-
n.,.., ... to having imoartea haste military 

· training on a manageab1y wide scale, 

~ this method is expected to work won-
ders tor building up the national cha-
racter in so far as time value, syste-
matic hard work, discipline, integrity 
an'Cl clean life of public office holders 
are concerned. It does not • matter 
whether one is going to hold IFS, lAS ' 
or some minion job. We always talk 
about vicious circle. Things are not 
good. Everybody has iost integrity. 
This is one idea which will improve 
hea lth both ways-militarily a8 well 
as otherwise. 

AN HON. MEMBER: Health will 
also improve. 

SH.RI R. S. SPARROW : Yes. 
Side by side to the rigging up or the 

over lhe reins of the Government in 
modern most weapons and equipment, 
it is to l'€member that it i3 the man 
behind the gun who matters. And it 
is, therefore, the front Jine active 
soldier, his second line defencL' 'forces 
mate and their civil life booster, the 
ex-servicemen whose morale and well-
beir.'g the nation must alway, keep 
rightfully in view as also to a boost-
up Stnte. 

Their pay, emoluments and pensions 
must, for obvious r easons., run com-
mensurate to the risk y, harash sacri~ 

fic ia t and P.fficient duty that they 
keep on performing alj alone t 0 safe-
guard the integrity of their beloved 
motherland. 

It \v as ~o very thoughtful. of· the 
hon·. Prime Minister to order the im-
plementation of the s :?rving. penronnel 
cadre review policy, soon after taking 
over the reins of the Governme!'lt in 
early 1980. Then our Government 
gave also to our ex-servicemen, varied 
resettlemen't benefits, besides enhanc· 
ing their persions substantially. In-· 
deed, thei'r morale all round is on the 
upward swing, 

Nevertheless, a CQUple ot harsh Jin_e 
jncon.sistencies must imme<liatlely be 
removed in relation to the well being 
of the ex-servicemen. Their pension-
disparity must .disappear amongst all 
ranks. 'from top to bottom. '!'he old 
and out of date C()mmutation policy 
must yield place to the present day 

-

·-



37i D 0 1982-83- CHAITRA 4, 1904 (SAKA) Min. of Dtjence 378'=. 

price-hlke, age span-hike, economy-
reckoning yard-stick. All this must 
be viewed a.nd weighed with the ut-
most compassion and proper fiscal 
reasoning. The irrefutable reasons 
that have been floated throug'h the • 
unanim~ms recommendations made by 
the Parliamentary Estimates Com-
mitte-e, some other high level Parlia-
mentary Committees and also by 
various Ex-S2rvicemen's .F\::>rums and 
Associations from all over India, in 
support of these two particular de-
mands shouJd, it is humbly .suggest-
ed, be acc€p ted and the reCQmmenda-
tion5 made acceded to. 

Such an action will rightly earn 
additional laurels for the hon. Finance 
Minister. whose framing. Of t he annual 
Budget displays such a masterly talent 
and sk il l at h andling Ind ia' s fiscal 
policy. 

With these words, I support the De-
fence Budget oemand5 and thank 
you, Sir. for giving me so much of 
time. 

14'52 hrs. 
(SF..RI CHIN1AMANI PANIGR1A.HI 

in the Chair). 

DR. SUBRAMANIAM SW AM.Y 
(Bombay North East): gir, the de-
bate on defence durin.er the la.st ten 
years, I have seen from parliamen-

_. tary records, has not changed vf. ry 
"mu ~h. Th is vear at }east there is 
some dif"c->rence in quality, thank51 to 
ttte new Minister who has taken 
char~·" recently. But it i5 impossible 
that the rlebat<: would be as we11-in-

• formed a5 it should be, because the 
flow of in'formation from the Govern-
m ent fo Parliam~nt is so highly res~ 
tricted that Memb~rs of Parliament 
are. h y :md lar~e. igm:i:-::int of, shall I 
sav, the details of the defence policy; 
w hich they ghauld not be. In other 
countries particularly democratic 
countTie5 like the Utiited States, Eng-
lan~ . Japan ana so on .. . 

AN HON. MEMBER: China. ·- ' 
DR.. SUBRAMAN1AM SWAMY: 

China is not a democratic • country. 
Therefore, do not encourage them it'l 

Assam, becau.se they are not going to , · 
bring democracy to you. 

In the democratic countries. th~ -
Members of Parliament are called re-
gu~arly to, what is '.'.:alled 'in camera 
briefing, and they are taken intd con-
fidence. In our Consultative Com-
mittee meetings on defence, by and 
large, till Shri Venkataraman came, .. 
we got nothing, but now, sin'ce he has •· 
come over, there is something, but it 
is not enough we ,could have a little--
more. Unless information flows to , 
Parliament in the context of what we 
need to know, I do not think the 
debate can reach the kind of level and 
depth which it ought to. When my 
party , t he Janata Party, came to. 
power in 1977 ... 

SHRI GIRDHARI L AL VYAS 
(Bhil war a): Very unfortunate. 

DR. SUBR.A.MANIAM SWAMY: 
The name of the .Janata Par ty makes 
them ne1·vous; I do not kntow why. 
The next election is three years away .. 
So, you can relax. 

MR. CHAIR.MAN: You are not ner-
vous ? 

DR. SUBRAMANTAM SWAMY: I 
am only nervous of coming to power 
c:arlier than three y£ars; I am not pre-
pared. 

When our party came to power, our 
fi r st prior ity Was to try t o see that the 
number o'f enemies this counitry is 
fa ced wit h is reduced. They left us 
with a large number of enemies, 
i.Li etching from one end of Asi'! to 
ihe other end of Asia. The .Jan.ata 
Government initiated a number of 
st~ps to try to reduce the number of 
N~?mies . So, Prime Min•ist er Morarji 
Desai .. -

SHRI :!\1ADHAVRAO 
Through Shri Vajpayee. 

SCINDIA: 

DR. EUBRAMANIAM SWAMY: He 
i~ n real man. He initiated a number 
of d1p1omatic moves to befriend China 
flnd Pakista~ .... (lnter'Tuvtions ). r 
certainly played a small role in that. -
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LDr. Subrammium Swamy] 
And the reason we undertook th-0se 
steps was those we fel-t confident 
that we can militarily match not only 
Pakistan, but also China and in com-
bination. We thought that if indeed 
that ·become •betrayers and they. mis-
use friendship and launch a surprise 
attack, we would be in a position to 
give a befi.t.ing reply. With that self. 
confidence we undertook a nu.."?lber of 
diplomatic initiatives as a - conse-
quence of which today the tension 
between India and China and the 
tension between India and Pakistan 

· is much less than it was before we 
· came into power. That was one step 

that we did take. The second was, 
we took the fundamen ·al siep of 
diversifying our purchase of arms. 
Earlier, on, our dependence was on 
one country, but the Janata Govern-
ment then decided, 'No, we shall not 
only buy from the Soviet Union, but 
we shall buy from o:her countries also 
which are prepared to sell us on the 
terms that we want'. So, for the 
.Jaguar and for the purchase of sub-
marines. the Sea Hawks for our air-
craft carriers and a number of other 
such equipment we ·began to negotiate 
and buy from even western countries. 
Thi5 certainly also helped us because 
this meant that the Soviet Union's 
status as the sole suppliers of arms 
to India ended and this, in my 
opinion, enhanced our national secu-
rity. 

The third thing we did was, re-
~ogni~ing that in 1971 the US sent a 

· Task Force of the Seventh Fleet into 
the Bay of Bengal, which has opened 
-Our eyes to the fact that we could be 
attacked not only from the northern 
fronti,.,rs, •mt also kom 11he ocean, 
our G<>vernment then initiated the 
steps of changing the allocation of the 
t'>efence towards the Navy. 

THE MINISTER OF FINANCE 
{SHRI R. VENKATARAMAN): Sir, ·r 
think the hon. Member is proposing 
a demand tor Grants on his Govern-
ment. He has got to speak on my 

· budget. 

DR. SUBRAMANIA:M SWAMY: Sir, 
the Minister is unaware that in order 
to demolish him I first must make out 
a case. So, I am making out a case 
to point out where he deviated, and 
whenever I criticise them, they say 
'you don't present an alternative'. So, 
first, I am presenting the alternative 
and also showing how rotten a budget 
he has brought and then telling bim 
what budget he can follow. 

MR. CHAIRMAN: You are taking 
so much time. 

DR. SUBRAMANIAM SWAMY: fi • 
I am not interrupted, I will take even 
less time. 

PROF. MADHU DANDAVATE' 
(Rajapur): I am also giving my time_ 
to :him. 

(Interruptions) 
MR. CHAIRMAN: Please do not 

distur b him. Let him speak. 

DR SUBRAMANIAM SWAMY: 
Therefore, our G<>vernment .stepped 
up the share of the Navy which is 
only 7 per ~nt to 9 per cent and this 
share ha~ to show :further increase 
in order to bring out a change in our 
Defence policy in this regard. I may 
point out to the Minister-he i8 from 
Tamil Nadu, but I do not know whe-
ther he realises the value of Andaman 
and Nicobar Islands. So, Greater~ 
Nicobar !$lands and Sumitra are only 
separa :ed by 90 miles and the entlre 
Indian O<:ean traffic passes through 
the Morroco Straights and if indeed 
we had a strong Navy sitting in the 
Nicobar Iruands, then we wouL:i be in 
a position to control the Indian Ocean 
tra!flo and the 'bulk, I would say 90 
per cent, of the commercial traffic of 
western countries passes through that 
sea lane. So, it i9 a tremendous 
power, but unfortunately we have been 
looking up and it is time for us to 
look down. In fact, the old saying-
that India is from Kanyakumari to 
Kashmir is false, it is India from 
Greater Nicobar to Kashmir becaus~ 
Greater Nicobar is even farther South 
than Kanyakumari and I hope the 

Mh'li11ter ... 
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SHRI m.. VENKATAR.Al4AN: 
Pagmalion point. 

A 

DR. SUBRAMANIAM SWAMY: 
T.hat is ri,ght. He is learning. He 
has recently been there. Now that 
we have a TamiJian as ,he Defence 
Minister, maybe Navy will get a little 
more attention 

SHRI R. VENKATARAMAN: I am 
helping you, you were struggling to 
find the name of the point. 

DR. SUBRAMANIAM SWAMY: It 
is a foreign name. That is why I did 
not know. I hope you will re-name H 
as 'Venkataraman's point'. 

But having stated this about the 
Janata Government's approach to 
makes friends with China and Pakis· 

' tan, about diversification of arms pur-
chase and the development of the 
Navy, I am sorry to see from the 
latest Defence Report tha these right 
approach es have been diluted and 
there has been a reversion, not a com-
plete reversion, but a reversion back 
to the old days. There has been now 
tension built up with Paki1't.an, the 
relations with China are not going aS! 
well as that should be, and I must 
say about the arms purchase that ·Mr. 
Ustinov's visit make me wonder whe-
ther Mr. Venkataraman would be 
bullied into giving up that lliversiifi-
ca tion of arms purchase policy or not. 

~~ Trus is for him to tell. 

15.00 hrs. 

But the way he came with so many 
generals, .poo.r Mr. Venkataraman 
standing alone while -our general has 
been away to Paris and U.K., Mr. 
Venkataraman has to do this all and 
these Russians the way they looked 
and beltaved .... (Interruptions) 

I wouJd like . to tell you another 
aspect. The Government ot India 
during our time bad initiated purchase 
of sophi~ticated weapons from the 
Uni.te'd States also. We may not agree 
ideologically with the United States 
and its foreign policiy lbut they pro-
duce bet~ er weapons tban almo!t any-

body in the world. This is a general 
opinion. 

SHRI R. L. BRA.TIA: Now you are 
telling the trut-h. You are telling the 
right thing. 

DR. SUBRAMANlAM SWAMY: It 
is my opinion that rtheir weapons on an 
average are better than anybody 
else's. May be they do not know how 
to use it effectively as shown in Viet-
nam. But I would say . thaL if they 
can give us that which may be of any 
use to us we should ·buy. ·· During our 
negotiations with them to ·buy anti-
tank missile, and a number of ot:her 
sophisticated small arms, I am sorry 
to say when matters · reached a final 
s ~age of signatures, Mr. Venkatara-
man's Government--the Government 
of which he is a par~has withheld. 
signatures. Whose pressure was res-
ponihle, I do not know? . But we 
would like Mr. Venkataraman to take 
Parliament into confidence and tell us 
why this diversification- policy tha~ 
was initiated by the Janata Govern-
ment, you had abandoned in this 
manner? 

G en eral Sparrow rightly said that 
foreign policy and our Defence policy 
have been in~egrated. But the Re-
ports from th~ External ~airs Min-
istry and Defence Ministry have not 
been integTated .properly. His Min-
istry's Report on the 'no war pact' is 
a far more positive statement of the 
actual situation than that of E.A. 
Ministry. They are far more hostile 
or it is a negative statement. Even in 
their own Government they are not 
•bringing out report properly on the 
same issue of no war pact. Th.ey have 
no t been able to use terminolQgy and 
the emphasis an'd focusses . It is not 
in unified manner. 

SHRI RAJESH PILOT (Bharatpur): 
He is a diplomat and a soldier. 

,,,. 

DR . SUBRAMANIAM S~lA'MY: 
Nobody can call him a soldier. 

What worries me about this Gov-
ernment is that there is ....no nationa1 
security policy. The national secu-
rity policy is not only defence and 
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acq12isition of arm~, but there must be 
effective diplomacy and there must be 
of course, functioning economy, . I 
agree with you. What is your national 
security policy in the context of these 
changes that are taking place and 
many changes taking place? What 
about Afganistan? Afganistan has 
been occupied to-day by 110,000 
Soviet troops and the Soviet troops 
went there on the pretext that they 
were tnviited. Because they appre-
hended threat, therefore, they went 
there if J'()U can eccupy any countrY 
by invitation t<rmorrow Pakistan can 
be similarly occupied by invitation. 
If Pakistan is occupied by invitation 
d o you think that people in our 
country are not there who can Invite 
them to our <:ountry also? There are 
people who are there .. ,(Interrupti01LS) 

·MR. CHAIRMAN: 'Why do you 
look to that side? 

D~ SUBRAMAN1AM SW AMY~ 
Because they are... (Interruptions). 
Thcr~fore this is something that has 
to be considere<i. " 

SHRI RAJESH PILOT : What alx.ut 
Chinc~e in Kampuchea? 

Dj: SUBRAMANIAM SWAMY: 
As far as I knew, Governm~nt says 
there arc no Chinese in Kampuch<>~. 
Shri Rajesh, you come to this sid€' 
and learn a little more. 

S : ondly, insta.bili y is there in Iran, 
A.fganis ,an, Bengia Desh and all these 
countri c,:;. What is the impact of that? 
The Defence Minister has to plan 
accordingly. Tomorrow, Iran may 
collapse. If K.horoe!ni goes, then ~he 
only organised party in I ran is the 
Communist Party which owes alle-
giance to the Soviet Union. If Soviet 
Union goes into Iran and Afganistan. 
do you think . hat Pakistan will sur-
vive? What is the perspective of 
defence on this? What kind of 
weapon acquisition process he is 
thinking of in the lig'ht of this kind 
of situation? I may also tell the 
Defence Minister, there is not only the 
Soviet Union whieh is making moves, 
the United States has made a number 
of moves. ( ln'terruptions) . 

MR. CHAIRMAN: Your time is ten 
m inutes?· Please finish . 

DH. SUBRAMANIAM SW A.l.\i:i: 
He has given me bis time also. 

SHRI R. VENKATARAMAN: If he 
ooes not want my answer, I will give 
my time. 
. DR. SUBRAMANIAM SWAMY: 
I would like to .bring to the notice of 
the House through you tha t the Uni-
ted States has just recently got a rest 
and reC'Uperation centre 1base in Sri 
Lanka. This is Triconamalai rest and 
recuperation centre. It is not a base. 
But it is a foot-hold. What I must 
tell you jn Male that is in Maldives 
islands, you have ~o be very very 
careful there. When I say a bout pro--
jection stock, this is a very 
important island. I would not 
talk of Diego Garcia. Everybody 
knows about it. But I am saying that 
this side you h~e Sovi'et Union. 
which is moving in a big way. You 
have United S ates on this side. What 
is India's attitude going to be in this 
context. I would not go by this old 
pet phrase, "reliable friend". I have 
heard all this time, that Soviet Union 
is a reliable friend. In 1962, when 
our country asked for help the relL 
able friend Soviet Union said, "China 
is our brother, you are only our 
friend' '. How can we then rely? At 
that time, the United S ,ates came to 
our assistance. In J 971, yes, it is true 
that the Soviet Union came ~o our 
assistance. And the Soviet Union, in 
1977, fled . You canno' take any 
country for granted like this. Some 
years ago, 1he Soviet Union Was sup-
porting Somalia against Ethopia. 
Tdday, they are supporting Ethopia 
agajnst Somalia. Therefore, I do· not 
think, one can go by this. And, in 
fact, if it is a reHable friend, then the· 
Defence Minister owes to this House 
to ~ay that when the Soviet Union 
went into Afganis ' han, why they did" 
not tak"e us int~ confidence. We have 
the Indo-Soviet . Treaty. Sorn~time, it 
is referred as the Defence . Treaty. 
What does . the Indo-Soviet TN!aty-
says in Article 9: 

"In the event of either being sub-
jected to attack or threat thereof. 
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the higher con ~racting authority, 
namely, India and U.S.S.R shall 
immediately enter into mutual con-
sultations in order to remove suab 
a threat.'' 

Now, they should have entered into 
mutual consulta ion5 before going 
into Atganisthan. But they did not 
do so. Therefore, they took us as the 
junior partner. When we went into 
Bangladesh, we took them into confi-
dence under Article 9. Actually, the 
Soviet people were sitting in Delhi. 
But when the Soviet Union went into 
A!g,anisthan, they did not take us into 
confidence. Why not? This is the 
question which the Defence Minister 
should have asked Shri Ustinov when 
he came 'here. But I do not know 
whether he has the necessary nerve, 
Sir, to ask him that question. 

- However, I would appreciate one 
thing. In the Defence document, they 
have equated the two super-powers, 
here. There was an objection from 
my friend, here. But, Sir, I; think 
this is a step in t he right direction. 
As far as the U.S.A. und the U.S.S.R. 
are concerned, we cannot make any 
distinction between them. Their 
mentality is the same mentality. They 
are the same super-power mentality. 

I know you want me to conclude. 
Therefore, I will hasten towards con-
clusion. Now the question is that the 
world is no more two-pole world .. bi-
pole world. It has now become a 
multi-pole world. We have a poten-
tial to becom~ a pole. The question 
is what steps we have taken. This is 
our basic thing. We have to fill up 
the vacuum and if we do not fill some-
body else \ViJl do it Therefore, we 
must think in terms of those steps 
which are to be taken. 

I would argue that the Navy 
should get the toppest priority in the 
coming ten years ito step up the in-
~e~tment as much as possible. Today, 
1~ ls .only 9 per cent. It should pro-
gressively go up to 25 per cent. I, am 
not one of those who thinks that the 
Defence Budget necessarily substracts 
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the resources from the economic deve-
lopment. Both of them can be inte· 
grated. In fact, only 3.3 per cent 
ol our national income i8 spent on 
Defence. Most countries which have 
no threat, spend about 5 per cent. 
Pakistan is spending 6 per cent. China 
is spen'ding 13 per cent of its national 
income on Defence, We spend only 
3. 3 per cent on Defence and even 
then, there is· so much talk about the 
necessity to cut Defence Budget. I 
will no. favour. I think, gradually, 
you can step it up to 5 per cent of 
the national income without making 
any fundamental 'difference to <mr. 
economy. 

Second thing~ I would like the 
Governmen~ to seriously think, is in 
terms of our Defence forces. Today, 
Pakistan has a .buffer stage. It is 
possible that Pakistan is fruduous 
and Pakistan is in difficulty and it 
may raise the Kas-hmir problem, here 
and there. Of oourse, it cannot. We 
have such a force that Pakistan never 
J'Y\ake a misfake of ever attacking i.;s. 
There will he no '.Pakistan, after this. 
In fact, the joke used to be ' hat after 
197!-war, Pakistan fa reduced to 
Bakistan. That is, w~~t is Br..k~. what 
is left over. After 1his it will be-
come Chatnistan. There will be nc.th-
ing lef>t of Pakistan. I think,_Pakistan 
realised this. I certainly consider 
myself to be a friend of Pakis ~ an. I 
do no~ think any Pakistani is under 
the illusion that he can attack us and 
get away with it. And we all th.ink 
that this would be the last war. At 
this staf.!:e, when we are so much 
bigger than 1hern, it is for us to take 
initiatives. In fact, the Defence Min-
ister should initiate steps to see ~ hat 
somehow the defence of the two coun-
tries is integrated an'd I would not 
make much Halla-Gulla about it. But 
then I wouJd like to te1l you that so 
much falk bas been there about F. 16. 
What is t.he NATO exercise? if F. 16 
is attacked by another single plane, " 
F. 16 is superior. If struck by two 
planes ·at a. time, F. 16 is superior. 
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]Shri Subramanium Swamy[ 
But if ·three planes go after them, 

·no matter how material these planes, 
F. 16 is no match for them and it 
,gets shot down through Mirages, or 
Jaguars. In relatio.n to Pakistan, 
Pakistan is only going to get 40 F. 16, 
of which 20 will ibe on the ground 
because of survicing. We can earily 
take care of 20 F. 16. We need only 
60 planes. 60 planes and F. 16 is no 
match for us. Why this . scare about 
F. 16., I do not know. 

(Interruptions) 

I · defend the right of PaJtistan to 
• make its own decision on which arms 

to get and which arms not to get. If 
YOu want Pakistan not ~o get arms 
fr0m the United States, then you must 
tell Pakistan tha~ whenever they are 
in difficulty, we come· to their rescue. 
If you say that, then you have the 
right to condemn the United States 
for giving arms to Pakistan or con-
demn Pakistan for taking arms. 

(Interrupticms) 

Then you try. It is a question of 
trying. This is d iplomacy. That is 
the point. When the J anata Govern-
ment came to power, we were told 
that Pakistan is fractious country. The 
Salal Dam and all the conditions that 
Mrs. Gandhi bad raised before them 
in 1974, all those very conditions, 
Pres.ident Zia had agreed to settle the 
con'ditions with Shri Morarji Desai. 
You approach 'Pakistan with love and 
affection and you will see that they 
will respond. 

I will conclude by saying in this 
connection that it is 1jme for us to 
think v ery seriously about our nuclear 
option. I do not think that the situa-
tion is such that it will become in-
evitable for us to g0 in for our own 
defence which not only is our own 
dEfence hut defence of our n eighbour-
ing countries and ibeyond and for that 
India having nuclear weapos would 
become v~ry necessary. I am not in 
favour of nuclear weapons just for 
having nudear weapons. But I would 
say that lf you acceot the lioctrine 
that Ind1' has a responsibility to pro-
tect the countries of this region, then, 

I am in !avour of India going and 
p!(.tducint 11uclear weapons. Nuclear 

J weapons with doctrine, not without 
dJc~r~r.ie. Wi~hout doctrine, nnc;Jear 
weapons is no use. 

SH!\.I GIRDHARI LAL VY :\S: w.r.at 
about Mr. Morarji Desai? ~ 

DR. SUBRAMANIAM -::, WA:.1 Y: 
V. ~~ I . w}1tr. Shri Morarji l~~srn was 
th~ F::.n-.r Mini~ter, I tol.l him nb~u~ 
th is c. d..-stion. I did tdl him that uur 
c.oun~r.Y must produce nuclear wea-
por;:s. He said "No, Nothing doiJ g.,, 
i told him "But, supposing the party 
passes a resolution.'' · Then he sai'd • 
"You will then have to ~house bet-
ween me and the bomb.'' I consider-
ed him to have more explosive power. 
That is why, I chose him and no ~ the 
bomb. 

Therefore, I will have to oppose the 
Budget because no clear policy on 
defence has been formulated and also 
I would like to add that the pay of 
our army and our armed forces is so 
low now, that since 1973 it has not 
been revised, and the quality of the 
men who man these machines and the 
sophisticated weapons is going down 
and the army people are disturbed 
abou t it. You better give some idea 
about what you are going to do for 
paying allowanc:es for them. 

SHRI U'ITAM: RATHOD (Hingoli): 
From my Party a soldier rose to the 
level of a Genera). now it is my turn, 
a civilian, in psrticular. 

Before I speak about the demands 
of ~he Ministry of Defence, I would 
like to reply to certain points which 
were raised by Dr. Subramaniam 
Swamy. Dr. Swamy .'boaste'd that his 
Party when was in Goverrunent, they 
tried to improve relations with the 
neighbouring countries, especially our 
enemies. I would like to ask Dr. 
Swamy: Is it not a fact that we have 
retained our Ambassador Mr. Misra i:n 
China till 1977? Does he know that? -

DR. SUBRAMANIAM SWAMY: He 
was charge-de-affairs only. 
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:SHRI UTTAM RATHOD: The Simla 
Agreement was certainly signed be-
fore you came to power. You· cannot 
take credit for that. Dr. Subra,rnaniam 
Swamy, will you please tell me why 
you invited Mr. Moshe Dayan? Whom 
did you want to be friend by that? 

..... Please tell us. • 

DR. SUBRAMANIAM SWAMY: He 
wanted to oome. 

SHR'I UTTAM RATHOD: Don't try 
to boast yourselves about things which 
were not there. You invited Mr. Moshe 
Dayan, you gave him an Air Force 
aircraf ~. Now you say that you want 
to improve your relations with every-
body. How has it affected the Arab 
countries Do you know that? Why 
don't you understand tha :? 

Prof. Rup Chand Pal =has spoken 
about relaxation of the Arms Act. It 
is a good suggestion, but t here are 
certain dange.r s. If you remember, in 
old Hyderabad, before i. was liberated 
by our people, arms were distributed 
to the Razakars. After the 1948 
police action. these arms were captur-
ed from the Razakar8 by the Com-
munist Par .y and they laid an armed 
struggle in Kamnam and Warrangal 
districts. Please do not forget that. 
We are facing secessionist movements 
everywhere1 in the north-eas :em 
sector we are having, then the Khalis-
tan movement is there. When all 
these things are there, do you want 

·the Arms Act to be relaxed? And 
what guarantee is -there that thei:;e 
will not be used by the anti-social 
elements? For Heaven 's sake, when 
you ask for certain relief, please see 
tha t proper precautions are taken 
before you ask for something. 

SHRI RATANSINH RAJDA (Bom-
bay South) : Are yQu aware that 
Israeli officials visited India during 
Mrs. Indira Gandhi'<S regime? I am 
e>n a fact. What have you to say 
about that? · The record must be 

__ made straight. 

SHRI U'I'TAM RATHOD: So much 
ha~ been said about the tension that 

. 
• is existing throughout the world. in-

cluding the tension that is existing 
in the Middle EMt; now it is coming 
very close to our neighbourhood. On 
th1s occasion it is my duty to support 
the Demands for Grants ot the Minis-
try of Defence. We know that there 
is a talk about Mirage 2,000. I would 
like to know one thing. & I have· 
said, I am a civilian; I have studied 
only the HumanitieB. I would like to 
know what exactly is meant by 'trans-
fer of technology'. Do.es it mean 
transfer or all the process that they 
had under.gone befQre reaching the 
conclusion or does it only mean 
supply oi! some machinery and dyes 
which can produce the spare parts 
and we can assemble? This is one 
thing I want to know from the De-
fence Minister when he II'eplies. 

I fully support Dr. Subramaniam 
Swamy in what he has said about the 
Navy. I remember, in 1962., Rear 
Admiral Soman addressed t he Bom-
bay legiBlatQrs and there he said, "it 
is surprising why we are neglecting 
our Navy when w e has such a big 
coastal area tQ! guard". A small coun-
try like Indonesia is having better 
naval power than we have. Today 
is the time when we are trying to 
develop our offshore drilling For pet-
roleum and other things. When we 
have to protect our own coastal areas. 
it is most essential that we give prio-
rity to the development of our Na val 
force. 

I would not go into the other de-
tails. Mr. SparrO'W' has al.ready 
spoken so much. I would restrict my-
self to some of t he other things. I 
w-0uld refer to DRDO. Here I would 
like to 6ay that the foreign countries 
which give us equipment will not give 
the first generation equipment to us. 
So, I would request the Govern.ment 
to provide more funds to this organi-
tion so that they can experiment and 
find out the suitable equipme.nt for 
our country. If the Governrr1ent is 
unable to prOl\1ide enough money, I 
would go to the extent of s aying that 
we • must have a natio~al defe,nce 
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fund as we had earlier tor research 
and development organisations. Any. 
way what has been discovered or in-
vented here is wed fC1r civil p,urposes 
also. Then what is the objection if 
we ask the people to pay for t biiS. We 
can raise sufficient resources and we 
can get definitely better results. That 
is one suggestion I would like to 
make here. 

Regarding NCC, the tota1 strength 
is 11 lakq., cadets. The tO'tal number 
of Universities ¥i the country is near-
ly 110. These 11 lakhs include Junior 
as well as Senior cadets. So I would 
like to say that this number should 
be jncreased. One more Hung. We 
h ave seen generally the instructors 
who are sent there are people who 
are just on the verge of retirement or 
people who are medically unfit and 
only such people a.re sent there. FCJr 
heaven,s sake don't send such instruc-
tors as they will not be able to inspire 
the young cadets and they will not 
be able to make any impact on the 
younger generation. 

There is another thing. 'Th.: NCC 
boys who qualify should have some 
preference in the services or if they 
want to start their own industry they 
must get some concessions from the 
banks for starting industries. 

Coming to the Territorial Army, I 
will say that when we had a total 
army or nearly 3 lakhs. the terri-
toriaJ army was envisaged to the tune 
of 1,65,000. Today when we are :llmost 
four time5 as fa:r as Army personnel 
are concerned the territorial army 

' strength has gone down to G0,000. 
As Mr. Sparrow has said, it is the 
second line of defence. These are the 
people for whom you do not have to 
pay anything. You pay them only 
when they go for training. Otherwise 
they are tree to do their own jobs. 
So I would suggest that the 5trength 
of the terr itorial army shouJ.d be in-
creased. Last time. I was told by the 
hon. Ministec in reply to my question 
that people do not come forward ti) 

join the Territorial Army. It is sur-
prising. How can it happen? Either 
there rnUst be something w.rong witli 
you. There can be nothing else. The 
people are as patriQtic today as they 
were earlier. Why do you "think that 
they are not patriotic? Give them 
incentives. Give them some prefer-
ence. Far these people also good ins-
tructors should be sent and the terri-
terial army personnel should be given 
ex-servicemen's status. You must 
also improve promotional avenues. 

About Sainik Schools, the primary 
object of a Sainik School is to correct 
the regional imbalance in the officcrS' 
intake of the Armed Forces, to en-
courage children from economically 
weaker sectiOI1£ of the population and 
those belonging to Scheduled Castes 
and Scheduled Tribes. Regardin g--
this I will have to say that not i:r 
single Sainik School is opened in any 
tribal area in this country. So I 
would suggest that one Sainik Schoof 
may kindly be opened in the most 
backward ~egJon of Marathwado ~nd 
that too in a tribal area. 

There is one more thing. There is 
the Veteriniry - Corps which looks 
after breeding and training Of horses 
and mules. 

There are two centres in the north-
ern India-One is in Hissar and the 
other is 5 omewhere near there. In 
Hingoli in Marathwada region in 
Parbhani District. there is a horse 
br eeding centre. That has been there- \ 
since Nizam's time. i he centre ]s ~ill 
there; the building is there. Only th~ 
horses have been w.ithdrawn. Thea 
building is there; the land is thet'e. r 
would request the hon. Minister to 
start a third centre so that we can 
breed good horses to help our counlry. 

In the end I again support the De-
mands for Grants Of this Ministry. 
thank you. 

MR. CHAIRMAN: hri Pilot, 
SHRI RAJESH PILOT <Bhue.t-

pur) · Mr. Chairman Sir much hss-• I I 

been said by my senior colleague! 
from both sides. But today t have 
fOrmed a vefy poor opinion abnut this-
profession which is called politics. In 
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our service, we look towards seniors 
with very high value and high ideas. 
But, today, I listenErl to qne or two 
very seniQr.s, if not very senior to a 
senior Member of Parliamen't Dr 

I • 

Subramaniam Swamy. He goes on 
..- record at two cir three places. He 

:mentioned that the M.Ps. are not 
'taken into confidence. I c;hall tell 
very frankly that "M.Ps. talk some-
thing in Parliamen~ and when they go 
to places like Bombay, they talk some-
thing else. This is the confidence the 
M.Ps. have got. In one of the maga-
zines Dr. Subramaniam Swamy said-
1 do not know where he has done his. 
-doctorate and I do not know whether 
he has done a dortorate in Morarji 
Desai's medicine--that he was plead-
ing that India will not face any threat 
-especially from Pakistan. He can 

' lecture. That is all !l"ight. I want to 
·ask a question. Let him walk across 
'the bol\ier and see for himself 
-Setween India and Pakistan, i.f you 
go through the figures, the GNP or 
pe.r capita defence e.xpenditure, you 
will find that this country's defence • 
spending i~ the lowest whereas Pak-
istan is 5pending 5.~ per cent Qf its 
GNP; Thailand is spending 5.5 per 
cent of its GNP· Indonesia is spend-

' ing 5.5 per cent of its GNP while 
1ndia is only spending 3.5' peT cent of 
'GNP. In fact we spend much le~s on 
·defence now. If there is no threat 
lrom Pakistan and China, why should 

" we spend this amount? Dr. Swamy 
was pleading on that. I have been 
having very poor opinion about these 
-people today. I find that they taJk 
somethin~ here and do somethinq else 
'Outside. General Sparrow h~~ already 
sooken abont t'"'"' '"IAro;:oedive of this 
Ministrv. I personallv feel that we 
shoulrl · not get ca-u.ght nappin~ like 
the HHl2 war. I think the advisers do 
not advise us any more and it is better 
th""" i.:;too gwin~ thei~ advice on 
defence. It i~ an incor.rect method 
of eivin a ~uch an advice. 

l have n tew sue:e:estion~ whioh are 
lJrFtl"tirj:\1 RT'IM wl•dt:h Will do ::\ fot •of 
t:rnnrt thin~s ;n itn'i"rovin1t fhr> wor'\tm~ 
cnn~H1nn~ M tliP DPft>n"'f'I Mini ·~trv in 

three Defence ·services. At the mo-
ment, every propo~al of the Def encQ 
has to ,go to the external finance de-
partment of Defence (Finance). The 
Defence Minister waa at one time the 
Finance Minister. He should look at 
this thing. For example. a proposal 
of Rs. 5,000 which does not in_volve 

. any large financial implications has to 
go through the external ftnance of the 
Defence Ministry. This way half the 
proposals get stuck up there and 
they do not get the clearance, because 
the proposals have to 'be cleared, by 
their External Finance. When they 
have a Director of Audit, what is 
the necessity of this proposal going 
upto Finance for their concurrenre? 
My second point is about the financial 
power of the Chiefs of Staff of the 
three Service6. They have to go to 
the Finance for every small thing for 
the clearance. Of course, in the war 
time. because of necessity, they htive 
got those big powers. But, in peaee 
time they do not have those powers. 
So, they have to go to the Minist.ry 
of Finance for the small prop-0sal. 

I now come to Service6-Army 
proper. Gen. Sparrow has al.ready 
pointed out that we have m ade a very 
good progress so far as tanks are 
concerned but the tanks modification 
partkulariy the A vadi tank factory it 
it could have gone in for correct 
manufacturing anct serviceability we 
could have produced three thousand 
tanks. Production in this factory has 
never gone beyond. 45 pe.r cent. It 
was improved in 1980-81 but it is still 
in the range of 42-50 per cent. 

Sir at the moment there is gap in 
tech~ology in respect of tanks parti-

)cu1arly with rega_rd to reach of the 
firing power and speed and accuracy 
of the firing power. If we do not fil] 
in this ~ap we can be caught napping. 
I "had pointed it out last year. also and 
in their Annual Report of this ye~ 
again I flnd this c1au.f5e :emah:1~ the 
same that they are trying to import 
to some ex.tent better tanks frnm 
different countries. 
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Then 1 come to vehicles in A.nny. 
We have a good production and we 
are self-s~cient hut in Japan they 
hav~ modified the Shaktirnan Nissan 
engme. They took these vehicles 
fror:i us but they have improved the 
engme so much that there is 50 per 
cent economy on the fuel. Our QQ.. 
v~rnment must take the know-how 
from them and thus being about the 
saving on fuel consumption. 

Now, I come to communications in 
Army. It has improved . on some 
~ronts. On the Western front it has 
improved but on the Eastern sector 
it is still very much lacking. We are. 
still having the old type of 5ystem in 
!he E~stem sector . . We should pay 
immediate attention to improve the 
comm~nication system particularly in 
the hilly teru-ain. 

Then, Sir, you are supposed t 0 have 
some number of Ack Ack guns around 
the evital points. We are not even 
fulfilling that requirement. We aa:e 
short of this equipment. Then a word 
about Army hospitals. When the 
Army hospita1s were established the 
scale was World War II. Although 
the Army strength has increased and 
all the three Services have been 
brought yet their scales have not 
changed with the additional !I"equire-
ments. The Defence Minister should 
look into this aspect. I have visited 
some hospitals myself and I found 
that the -scales are Old and there- is 
no expansion. 

Then, Sir, you have permitted free 
postage of two to three letters in a 
month but I suggest why should 't'Je 
have this tt'estriction of two to three 
and make it completely free. I may 
tell you otherwise also we use it 
free in Services. 

Sir, the Border Roads Organisation 
was initiated by late Shri Jawahar 
Lal Nehru. I would like to say a 
word of compliment. They have done 
a good job and completed 17,00(} kms 
af border roads. 

Now, I touch upon the Air Forc~
Much has been said in the newspapers:. 
and magazines about F 1:65. M.r;_ 
Swamy said if F-18 is coming w.e can: 
counter-attack by any three aircraft:. 
I do not think he ha,s knowledge " 
abaut the aircrafts. Three is not the 
number. It is the quali1y and the-
capabilities of this aircraft which is· 
scaring us. There is no doubt if F-16 
comes we can counter-attack by three 
aircrafts but it is only when you know 
that F-16 is corning that y-0u can send 
the aircraft. Let us not get c-arried 
away by these wrong notions. Please 
be serious and think about it. It is a 
dangerous move and for the s~curity 
of the nation we must go jn for a 
counter-match like Mirage 20'00'. 

Now, I come to transport fieet. You 
have the aircrafts like ctakota-s, carbns 
and AN 12. They are old. aircrafts. 
About dakotas the last time I heard' 
of them wa!'i in Kashmir operations-
when they did wefl. After that they 
were used for transport. Every yea~ 
there are casualities and we have lost 
a number of brave pilots. Regarding 
Air Planes for 18 years we have been 
using them left and right; if you have 
one shirt and if you use it quite 
often, it will get torn off although it 
may be ot good cloth; that will cer-
tainly go bad. So, what I suggest is 
this. Transport Fleet must be paid 
immediate attention for change-over. , . 
8€-rviceability in the Air Force has 
never improved above 52 per cent. I 
think this is now about 48- per cent 
to 52 per cent. The reasons are, there-
a\I'e various procedures. In Air Foce 
it is called Christmas Tree. When 
they crash and when they become un .. 
serviceable they call it Christmas Tree. 
To take out even aircraft part from 
there YoU require perruss1on from 
High Command -0r Air H.Q· You bave-
to see that theia- serviceability becomes 
quite high and procedures are simpli-
fied. 

I am happy that you have given 
some concessions to the personnel of 
the Army and Air Force. Last time, 
when you were tbe Finance MlnistM". 
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you raised the flying pay of pilots; I ' 
agree with it; you did a ~Ood gesture 
towards the pilots; but you also acted 
at the same time like a good Finance 
Minister: You made them contribute 
to compulsory insurance whatever 
they got. So what is the net result 
of it? Whatever incre86e was given. 
is going to insurance and they are 
paying income tax on that increase 
of Rs 375. A pilot has to pay Rs. 80 

- to Rs. 120 from his pay fOir insurance 
etc. and his carry home pay has gone 
down. Believe me, when a soldier 
starts thinking of his living in the 
future then he will never do well for 
the present. Pilots n1uSt do well in 
the present and under no drcumstan-
ces should they worry about the 
future; it may be that the insurance 
has gone up to 2 lakhs or 3 lakhs or 
whateve;r it is~ but he 4; not to be 
worried about tomonow; his idea is 
t o live well today; I am saying this, 
because this point is very very im-
portant. I have visited some old 
friends, they have a grievance about 
it; they saY. They have not given us 
so much; they have · given only some 
increase and they have taken away 
so much from our pocket, due to jn-
surance, income-tax and so 0n. This 
is what they say. 

Another gesture that you can show 
is in regard to petrol subsidy. You 
can give this petrol subsidy. You can 
write off Government excise duty 
which is charged at present and this 
will be a good gesture towards them. 
Haa"dly it will cost the Government 
about 30. or 40 crore; but it "tZ:ill be a 
good morale booster for the services. 

Now I will touch upon Navy. I 
will refer to submarine and coastal 
guard. They are doing military 
duties and they help in stopping 
smuggling kom these coasts. Their 
services are of great help. In NavY 
you have a floating hospital which is 
called Nirvani. It has produced very 
good effect. tr you cai:i increase tb~ir 
numbe.r by two or three more, it will 
have a good efl'ect on the Service 
personnel. Th16 is my request. 

Regarding de.tence production it 
has done well. .11. yoll _p8n give some-
thing to the private sector and joint 
sector it will be better; I am speak-
ing about non-security items. As you 
know, Indians are very good in copy-
ing. If you put up an exhibition and 
You show the imported items, s-ome 
one from Ludhiana w ill come and 
perhapg he will be able to make them 
here, you will not have to import that 
thing, you can save your foreign ex-
change to that extent. 

Regarding Ex-servicemen's career 
prospects I wish to crefer to what Mr. 
K. P. A. Kenon the then Defence 
Secretary had said. He said: 

"We have t o accept the fact that 
the attraction and the incentive for 
joining the service5 has deteriorated 
considerably." 

This was the statement of Defence 
Secretary, a year back or something 
like that. There should never be any 
such deterioration of these things and 
we should encourage them to join 
services. An IAS officer who joined 
some years ago becomes Joint Secre-
tary in 16 years to 18' years. His 
counterpart in the Services becomes 
just Lieut. Col. or equivalent rank 
officer in 18 years. It is becau~e ave~ 
nues are less here. Out of 4,000 IAS 
officers; you have 120(} vacancie,c; for 
them. You have 8-0 Secretaries. You 
have 120 Additional Secretaries. You 
have 600 Joint Secretaries; it js like 
that. But in Services you have ave~ 
nu~ of promotion like three Service 
Chiefs Ai.a:- Marshal. Generals and 

' AdmiraJs for 35,000 officers who are 
in the lower r anks. This point you 
must keep in mind and I would request 
the hon. Minister to consi<ler more 
avenues of promotion to the-Ge officers 
at the lower rank. I will ju~t men-
tion what the e'X'-Defence Minister. 
Mr. C. P. N. Singh said Jast time. He 
has gone on record. He gave a state .. 
ment thst not even a single Na-v,al 
Officer ·(retired) had been lnken in 
the Port Trust Organisation. 
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ir, !or tn. -I ex-servicemen you 

have fixed a percentage that the 
State Governments will do so much 
of re6ervation of posts in various cate-
gories. But they never fulfil this per-
centage. But in the case of Scheduled 
Caste and Scheduled Tribe peope, 
there is a system followed that ii 
they are not available the vacant 

' posts wil be carried over fOc the next 
year and those vacancies will not be 
filled till they find people ftom those 
categories. Why can't you introduce 
this system in the case of ex-Service-
men? It i& on paper only th.at 14 per 
cent to 18 per cent of the posts are 
reserved in all the public sector under-
takings and about 20 per cent of the 
posts are a-eserved for them in the 
semi-Government services. But you 
will see that even today there are 
about 492 disabled persons all over 
the country who have not been ab-
sorbed. They are still waiting for 
their chances. It ie a very demorali-
sing factor. I would therefore request 
the hon. Minister kindly to do some-
thing fQr these disabled persons. 

Then, Sir, coming to the monitor-
ing, I had requested earlier also that 
there should be a monitoring t;ystem 
so that all these things can be moni-
tored and tbe Deparlment concerned 
can take immediate action at the ri~ht 
time. Sir, about 60,0-00 servicemen 
retire every year. Out of this a bout 
3500 are re-settled. What is the 
ratio? A few days back, there was a 
statement from the Government that 
the Policemen are to be recruited and 
posted in all the bank~. The Govern-
ment is thinking of irecruiting Special 
Policemen who would be posted in 
various banks. This is the best op-
portunity for employing al1 the ex.-
Servicemen. They are veey well ac-
quainted with the job. If these ex-
Servicemen are given the job in the 
banks. thev can do the job to the ut-
most safadiactton and by this way 
they can be accommodated. 

Sir. ij1ere are some people who are 
relations of any Government which 

comes into power. There are ouly 5 
or 6 people in this cowitry who deal 
with the defence equipment. On one 
hand we are str~ggli.ngi hard to settle 
thE!6e e.x.-Servicemen but on the other 
hand, we are encouraging these peo-
ple to negotiate with the foreign 
countries on our behalf and they earn 
a commission o.f 2 per cent 0o: 3 per 
cent in the deal. There was a person 
who was the Defence Secretary and 
after his retirement he ::t:irt..!j the 
defence equipment ' deal business. 
Then he became the Secretary of the 
Prime Minister in Janata Govern-
ment. I am not criticising the G-Ov-
ernment. We bought a 1.ew Carriboos. 
They were in such a condition that 
they could not even fly back to India 
and they force-landed at Switzerland 
and we had to spend another few 
croo-es of rupees to get them back to 
India. These people who do i:;uch 
shoddy deals should be avoided and 
the Government should contact the 
foreign countries directly for negotia-
tions and complete the deals so that 
they can save a lot o:t foreign ex-
change. These agents have no national 
interest and thei.r main aim is to earn 
money. Why don't you discourage 
these people? I would request the 
hon. Minister to bear in mind this 
point. The foreign exchange thus 
saved could be utilised for the benefit 
ot the ex-Servicemen. 

My last point is that to keep the 
mQrale of the servicemen in high 
esteem, you have to take .;ome extra 
initiative. You have to give some 
instructions to all the State Govern-
ments and jn turn to Government 
Officers asking them to give top pri-
orities to the servicemen whenever, 
they go t o them for getting certain 
things like cement, steel, etc. for con-
structing their house in their viU::iges 
so that they can complete their work 
weJ.1 in .. time during their leave period 
a.nd return to their work without any 
anxiety, 

Sir, as you were. the Finance Minis-
ter earlier, you have the whole 
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knowledge of finance and therefore 
I hope you will sort out all the pi:ob-
lems o:t Defence in so far as financial 
matters are concerned. Last but, not 
the least, the man behind the machine 
is more important and the morale of 

~ the man again is the most important 
factor. So, we must try to keep the 
morale of the services in high 
eeteem. 

~I ~r~f~~ r~ q'l'ff~R (~l'\il'T~ ) 
B"1l-r:rre 11~~' 'tl\TT <pr~r qtffl~t 

~ ircr~ lf~ fcnt~ ~~ Wftc ~~ 
~ I lf .. ~ ~ +{(;if \iff Cfll, m ~ITT 
~ qra- ~, arm{ ~ar ~ l ~fCfl'1 
tr CT r ::r ~r '{~:rr +f ~r \if r qr,~ a .r. "(elf 
if>" ~ tn: ~ q, CFrTf Ofi ~~1 it 
~r ~« ~r ~r ~, ~ ~ Cfl~ ~ITTr 

tri 5Pf'f ~ ~t :q~ ~ 5M'r -:qr~r
~idt ~Hvfr q'Pi~ ~T~iif m ~~ 
~r~:;r ~ m '3''1 ;rra-1 Cfi'f \3'('7;~ f<tl~r ~

lff jf tfq « ">f Q&f° l1n lt~ ~ f<t7 ~Pl' fui~ "' . 
cfl1 f ~ ifITT(; 'f ~l<;: \lll lfN ctft ~ -
;;~ fu'\irn;:r ~ ~ ~;ff ~ ~(i'T ~~ ~ 
;;@ "i~ tr~a- ~ I W ~ ~"f'F~T ;if ~f.:r
~~ ij'~ ~, m <fl1' ~ ~~ ~ffi 

~ q~f~ WR=it ~ -+ft «r "'1T ~zrr:r ~Rr qr - -
"\if'Lr \if ~R \ift.r f~ij'fol" ~r "ITU ~lfr \!fr, 
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~ ~·~ 'J:~ f'"f{ ~ ~ 1·"'-T ~~ ~ ~ I ~ ~ 
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~ ~~ ~ ~~ ~r ~I ~q ~ 
~tr ~ :q?fm I 

,,. 
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[ ~' ~flf fq~ffi qlWfl'l] 1 
1 r r f ~ err if JT $- q-~ q( 't~·tf' 1 ~R;~ 
~l ~1{1' ~ i.o ~;;~ ~'\~T ~'R mm 
<Ji'( ·ri f1 ;y, lf ~ Cf)'+f' ~1:fq if ""' ~it IR'f~ 
~ iffq l\' fir~~~ 1t Cfili ~;;'it 11rf~~r iMT 
Cfi' c, ~r ~ rt' .rr i a- il'.;r "< '(eTI' ifa-ralf Cfi1 
~,· if ~ ~rlf·, ~r ~r IR'~ ~ 1 

SHRI AJITSINH DABHI (Kaira) : 
Mr. Chairman, a country's defence 
and its geography are inseparable. 

·Famous British General Lord Wavell 
said that no man can alter geography. 
.A country like India having long land 
and sea frontiers, therefore, cannot 
ignore the geographical compulsions 
to which Nature has subjected it. 

Whatever of significance happens in 
Pakistan, in China, in Bangladesh, 
who are geographically our neigh-
bours and whatever of significance 
happens in the Indian Ocean to our 
South, will always compel us to take 
that into consideration while think-
ing of India's security or defence. 
Pakistan, our neighbour on the West 
has not abandoned its idea of annex-
ing Kashmir. Gt!neral Zia, the Presi- ' 
dent of Pakistan has declared more 
than once that Kashmir is .the life-
line of Pakistan on which the nor-
malisation of r elations between India 
and Pakistan depends. He also srud 
that Simla Agreement or no Simla 
Agr~ement, Kashmir is a live issue, 
so far as he is concerned; and recent 
ugly references to Kashmir issue be-
fore the Human Rights Commission 
of the United Nations as has very 
grave implicatlons. 

16.00 hrs. 
Pakistan's attempt to fan the fana-
tacism, o~ Muslim. countrie~ in the 
name of 'Fundamental Islam' and the 
establishment of Islamic Bank for 
obtaining what they call strategic 
materials for the defence of Muslim 
nations must keep our eyes wide 
open. The loan to P akistan b! .saudi 
Arabia .which has amassed b1l11on of 

·petro-dollars in America banks and 

America's no objection to Pakistan 
purchasing arms from America, pro-
vided the money comes from Saudi 
Arabia are quite significant. Under 
the recent military economic assist-
ance package worth 3,200 billion 

. dollars Pakistan is receiving sizeable 
quantity o~ modern tanks, aircralt, 
missiles and electronic equipment and 
top of it F-16 fighter bombers, which 
are the backbone of the American 
arms. 

We know that some two years back 
the American satellite system had 
disclosed that Pakistan was carrying 
out secretly tunnelling work for its 
first nuclear test in the Cholistan 
desert across the Indian border. 
Thereafter Moscow's Red Star had 

I 

reported t hat Pakistan was getting 
,ready to carry out its first nuclear 
explosion. This preparation by Pakis-
tan for making the nuclear bomb and 
what they cal1 the Islamic Bomb has 
added a new dimension to the secu-
;rity environment of India. Apart 
from that there is one very very im-
portant thing which cannot be lost 
sight of and which is l ikely to be 
proved more explosive than this 
'Islamic Bomb'; that is the economic 
condition of Pakistan. 

According to :fioreign Press reports , 
Pakistan's foreign debt has mounted· 
to an alarming £gure of 8,000 million 
dollars. Its ecopomic plight is very 
very critical. Fifty per cent. or more 
than fifty per cent, ()f Pakistan's 
GNP is created not through produc-
tion but by services. Not only that. 
The foreign trade deficit is $ 2,800 
million Inflation is soaring high with 
steady ·increase in prices and the un-
employment graph is going up and up 
making people restive. Therefore in 
order to save his position and that 
of his militat'y Junta and in order to 
divert the attention of the people o~ 
Pakistan from this economic crisis 
like hiS: predecessors General A~b 
Khan and Yahya. Khan, Genera] Zia 
may in all despair attack India. This 
calls tor constant and keen defence 
preparedness. 

.. 



409 D.G. 1982-83 CHAITRA 4, 1904 (SAKA) Min. of Def. 4 IO . 

It would be a great error on our 
part to, think that Rakistan would not 

· aUack because of pencling: No--War 
Pact negotiations. As a matter of fact 
this No-War Pact offer by Pa~istan is 
a result of a conspiracy between 
America and Pakistan to find an ex-
cuse to arm Pakistan ·by modern up-
todate weaponry, including the F 16 
bombers and thus put Pakistan ten 
years ahead of India in so Dar as 
armament are concerned. 

· MR. CHAIRMAN: Five minutes 
for Pakistan's attack and five minutes 
for India's defence also! 

SHRI AJITSINH DABHI: China, 
our neighbour on the North, which 
has invaded us in 1962t does not tole-
rate any strong country in South-
East Asia which China considers to 
be its historical sphere of influence. 
Therefore China has formed an axis 
with the United States of America 
and it is quite ominous so far as 
India is concerned. We also cannot 
forget that two years back, during the 
visit to America by the Chinese Vice-
Premier Geng Bio America and China 
agreed to coordinate the military 
operations which the then American 
Defence Secretary, Mr. Harold Brown 
described as constituting a 'new age.' 

We ~cannot also afford to afford 
that on our north-west border through 
the Karakoram Highway. Chinese 
arms and ammunitions are regularly 
p.ouring into Gilgit, Skardu and. 
Kagan Valley in Pakistan-occupied 
Kashmir Though these arms are 
apparentiy meant to assist the Afghan 
rebels against Russia. theY._ can be 
used against us if Gen. Zia decides to 
attack India, to seize Kashmir, tvhich 
be has declared. to be the life-line of 
Pakistan. 

With the militaTy coup in Bangla-
desh yesterday, we now have a mili-
tary junta rtt1ing on our eastern bor._ 
der too Although Burma has assured 
us tbat · insurgents of Nagaland, Mizo-
ram and Triputa will not be allowed 
to ctoss intp the :Burmese border, it 

is doubtful whether under the cons 
tant obligation ,and. hence under pres- · 
sure ot China, Burma can prevent .. 
them. 

. U~der the pretext that Diego Gar-
cia island is required for containing 
the Russian hegemony America is in-
creasing its presence in . the Indian 
Ocean. America has based its atomic- .. 
submarine~ in Diego Garcia Silos for 
nuclear warheads for mis~iles have 
already been built. America has also 
stored these B-52 fighter bombers 
with nuclear weapons. In a bigger -
game, America has turned Diego .. 
Garcia into a formidable military 
base from which India can be threat-
ened at a few minutes' notice. The 
aim is to make India .fall in the line • 
with the global interests and supre-
macy of America. By establishing a 
military base at Diego Garcia Ame· 
rica has as in the game ot ch~ss put 
a check on the sovereignty of the 
Indian nation. No patriot can tolerate · 
this. 

We are proud of our armed forces. 
They have never let down our coun-
try's defence. Although the army· is a · 
senior service in Tndia, the Indian 
Navy and the Indian Air Force have 
been playing a very commendable 
part during times of aggression. Our · 
defence forces are always found to be 
in .:fine mettle. 

India has in its armed forces more 
than a million men whose needs are 
being increasingly and efficiently met 
with from within the country. But 
while self-sufficiency is an ideal for a 
country's defence system, it is hard • 
to be achieved by India in tJ:ie near 
future. Therefore self-reliance and 
the will t 0 meet indigenously the re-
quirements of our defence forces 
must be our immediate concern. 

Our ordiance :liactories })roduce a 
wide range ofl weapons, ammunition .. 
and equipment including guns, tanks, 
missiles andl all kinds of soft.wear re-
quired by our armed forces. In addi-
tion our nine defence public sector. -

I 
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-;undertakings make aircraft ships 
alld electronic equipment o~ indi· 

_genously produced field g~ of 150; 
mm which is more sophisticated and 

""{)f greater fire power and longe:-
range is a boon to our army. But the 
nation awaiting a more improved 
version of the Vijyanta tank with 
more sophisticated, fast anct efficient 

- communication system on the strength 
<>f which it is said battles can be 
won or lost. Although we cannot hope 
to see the Indian submarine in the 
near future, the morale of our Navy 
men is high because of the 'Vindhya-
giri, the sixth swadeshi warship with 
more anti-submarine punch Our cons-
tant quest for higher DPSA to match 

·the F-5E combat aircraft gifted by 
America to Pakista.n has led us 
to acquire the British Jagaurs 
and now the Russian MIG-23. Our 
defence would look naked without 
adequate radar system. India has 
now planned, established, tested and 
commissioned on electronic radar 
system which i~ comparable to the 
best in the world. We can pithily 
describe our defence forces as having 
more teeth and shorter tail. 

A skilful constructive and imagi· 
/ native foreign policy js a countrys' 

best defence. Failing that the Armed 
-Forces are the best defe~ce. 

Our Armed Forces are in fine fettl<:. 
"Combined this with our efficient team 
of Service Chiefs and on top of it, the 
cool and courageous leadership wit· 
nessed by the world during the 
Bangladesh War o! 1971, of our hon. 
Prime Minister, Shrimati Indira 
Gandhi India has nothing to fear in 
the present world of high·pitched 
international tensions. Therefore~ the 
Demands which stand in the name of 
the Defence Ministry, should be voted 
in toto 

PROF. NARAIN CHAND PARA-
SHAR (Hamirpur): I rise to support 
·the Demands for Grants presented to 
this House by the hon. Minister of 

:Defence. 

As has been stated by General 
Sparrow, our Armed Forces are quit-, 
fit at the moment and they are pre. 
pared to meet any eventuality. The 
most important aspect of our defence ' 
preparedness iSi, defence planning_ I 
am happy to find in the Report a 
chapter devoted to defence planning. 
which highlights the need for annual 
Teviews and updating the plan every 
year. 

We face danger from across the 
borders. As has been observed in the 
Report itself, the supply of sophisti· 
cated arms to Pakistan belies the 
very hopes with which they are be-
ing supplied. Perhaps, President 
Reagan does not know whether by 
the time these arms could be used, 
the persons, to whom these are being 
supplied at present, would at all be 
there to use these arms because the 
political and other realities are s? 
uncertain that you cannot imagine 
any kind o.f wise approach on their 
part. And they bogey that is being 
raised every time that for meeting 
the Uhreat from across the borders 
f!I'om Afghanistan that the arms are 
being piled up, is just illusory. There 
is no truth in it. It could be verified 
that the types ot equipment. the 
sophisticated arms, that are brought 
from the Unjted States of America 
are not at all required for defending 
the borders with Afghanistan. In fact 
it has been the tragic irony that every 
time the arms build-up has been rai3-
ed in Pakistan, they have been used 
against our country. So, we require 
all the vigil and an the preparednes$ 
for this purpose. 

This year, the defence expenditur~ 
has been raised by Rs. 900 crores. 
That shows the commitment that we 
have, this Government has, to the 
defence of this country. I 
would like to suggest that there 

· should be a better control of the 
finances in defence. Here I would J!ke 
to quote an article !tom The States-
man. by one Of the persons who was 
earlier attached to that Ministry, 
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Shri G. C. Katoch on ''Military 
Spending". He has observed: 

"Describing the reduced stature 
to the Financial Advisor and the 
pulls and pressures to which he is 
subjected, the author pleads the 
case~ for · integrating defence fin· 
ance with the administrative Minis-
try, to foster financial discipline in 
a purely spending organisation and 
also to spare the armed forces the 
petty irritants inherent in the .exis-
ting system." 

· 'This is more important tO' note. Then 
he adds: 

"The intrepid Budget-makers uf 
South Block have done it; the. pro" 
jected defence expenditure for 1982-
83 neatly crosses the Rs. 5,000 
t:rore mark-a step up of Rs. 90!) 

~ crores from the current year's ori-
gina1 figure. And anyone who cares 
to do a few simple sums based on 
know data can anticipate military 
spending of the order o:fi Rs. 7,000· 
to Rs. 8,000 crores annually in the 
next three or four years" 

THE MINISTER OF DEFENCF. 
(SHRI R. VENKATARAMAN): It is 
already being done. This man does 
not knvw it; without knowing it, he 
has wrttten this. 

P.ROF NARAIN CHAND PARA-
SHAR: If that is the position, that is 
quite okay. This is dated 22nd March. 

.- SHRI R. VENKATARAMAN: He 
does not know it. 

PROF. NARAIN CHAND PARA~ 
SHAR: If there is a good deal of con-
trol and streamlining of the projects, 
I am happy to know it. In fact I 
would plead that care should be taken 
to see that every pie that is diverted. 
from the :t"evenues of the country to 
the cause o~ defence is spent pro-
perly, because defence expenditure is 
at the cost of development, and we 
have to divert large resources to keep 
our border safe and to keep our coun-

- try trim. Therefore, we have to be 
very careful that not even a !!!Ingle 
Pie is lost. or spent improperly. I 
have evf!l:Y hope that this is beinC 

done. Even if th:ere· are these loop-
holes, they should be plugged. 

The most important thing is not 
only to have the arms but also: to 
keep the morale of the armed forces 
at a high level As has been rightly 
observed, it is the m~n behind the 

· machine that is more important than 
the mai::hine itselt So we have to , . 
keep fit not only the persons serving 
in the armed forces, but also those 
who have just left the armed forces. 
because they have friends and reia-
tives who are still !erving in the s·~r
vices Those who are still in the ser· 
vices· when they see the plight of 
their colleagues who have retfr~d 
from the armed forces and gone and 
settled in t he villages, get disheclr· 
tened and it affects their morale. · 

Here I would like to refer to a 
memorandum, submitted by the Ex-
Servicemen's League of India, known 
as Ex-Servicemen Ki Pukar, where 
they have pleaded for the total at·>-
lition or removal of the disparities in 
the scale of pension. That a person 
who retired earlier should be given 
a lower amriunt of pension than a 
person who retires subsequentlv is 
something which they do not like, is 
something which .. they are unable to 
cherish. Every time we have !·ais~d 
this question in Parliament. the 1·eply 
has come from the Defence Ministry 
that this disparity is being gradually 
reduced. But I fail to under!1tand one 
thing. Why should the persons, who 
have retired from the armed forces. 
be compared with persons wh::> we.re 
working in the civil departme .. 1ts of 
the country, when their age of retire· 
ment is different, when their condi-
tions of service are different, when 
the parameters of service are diffe-
Tent, when the nature of sacrifice and 
service expected from them is totally 
different? So there is no Iogjc in the 
argument which is being advanced by 
the Ministry of Defence every now 
and then that the pensions given to 
the ex-servicemen have to be related 
to the pension given to the other civil 
servants that if they remove the , 
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disparity then there would be a de-
mand from the persons who refucd 
from the civil service to have a simi· 

· lar treatment. Since the very para-
meters of service are different, the 
very IU!ture of sacrifice is different, 
the very nature of job is different, 
there should be different approacn. 
Soi I would plead for a different ap-
proach to the problem ot the removal 
of wsparities in the scale of pen.sions 
to the ex-servicemen. 

Secondly, another important thing 
is, I plead for reconstitution of the 
basis of recruitment. Formerly there 
were certain States which were hea-
vily recruited areas and regions for 
the Army and the people from there, 
on account of traditions set by their 
forefathers, were looking to the Arn1y 
as a profession and they went there 
and then they learnt. For example, I 

' would suggest, look at the map of 
India, look at Himachal, look at Pun-
jab, look at Rajasthan and look at 
Haryana. A large number of Service-
men were recruited in Rajastban and 
some other areas also. Now the quota 
has been reduced gradually in certain 
regiments. The result is that there 
is deep frustration among these 
people and they find that they 
no longer can look to the armed forces 
as • a profession. And I had a long 

· argument with the then Minfat~r of 
Defence, Babu Jagjivan Ram and the 
correspondence was publish~] also, 
but I fail to understand what ~s the 
argument for recruitment to the 
armed forces . and I raise this point 

l 

here and the Defence Minister should 
be in a position to answer it. Why 
should recruitment to the armed for-
ces be related to the recruitablc male 
population of a State on the bas\~ of 
census when the r~ruitiment to the 
other Services is not related accord-
ing to ihe male population'? l.t you 
cannot relate the recruitment to the 
railways, recru.itml?nt to the Posts 
and Telegraphs Services, recruitment 
to the various pul:>lic;: undertaking~ to 
the recruitable male population in 
respect of the services of a State on 

the, basis o~ census, why should YoU 
single out the case ot armed fort-es? 
Therefore, there is a lot of resent· 
ment among the ex-Servicemen "'h() 
constitute the big disciplined chunk 
of your population_ And I warn you, 
Mr. Defence Minister, please listen to ..( 
these words that unless you do it, \ 
there is going to be a wave of resent-
ment among our Servicemen and it is 
also likely to spread to the armed 
!orces because when they find tbat 
their sons and daughters who eould 
look up to the annf'd forces for voca~ 
tion a~ their liking, are being denied · 
simply because they belong to a 
smaller State, though they have made 
bigger sacrifices. I would request the-

h on. Minister for Defence to come 
out with the figures of martyrs, to 
come out with the .figures of war 
widows per thousand population in 
each State of the Indian Union and it 

'f 

would be proved that the States from 
which the people have been taken to 
the armed forces in large numbers 
have made the maximum number of 
sacrifices. So, if this has been done, 
though they do not belong to the 
States from which the recruitment 
has taken in a large chunk in the 
past, are they not entitled to a simi-
lar treatment later on? 

SiT, Article 14 of the Constitu.tion 
guarantees YoU equality of 0 pportu-
nity It disallows any kind of discri- ... 
min~tion on the basis of place of 
birth, sex, religion etc. etc. Why 
should this alone happen that when< 
it comes to the question or recruiting 
men to the army or the armed forces 
you should think o:t the -volume of 
population. th~ number of recruitable 
male population in a State and then 
base your recruitment to a particular 
regiment on the basis of these fi.:,.ctUres? 
So I would ·plead that the whole 
m~tter be reconsidered. Ot herwise 
what would happen is that on these 
two counts alone the disparity in 
pensions, the reduction in the recruit-
ment quota to ·the various regiments 
crf the armed threes, the resentment _ 
against these poli~ies and these pr~ 
cedures would continue to go on and 
one day this can burst in such a big 
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dimension that it will not be control~ 
able. 

I would also plead for some other 
benefi~s to the ex-Servicemen. l"cr 
example, you have reserved 10 per 
cent of posts or 15 per cent of posts 
in the various public sector under-

~ takings, in the departments of th~ 
Government of India, in the State 
Governments, for persons retired 
from armed forces. But have you 
ensured that the system is working 
well? Where is the monitoring sys-
tem? Is there any monitoring system 
in this country under the control ot 
the Ministry of Defence (jr

1 
let u.~ 

say, tagged on to the Directorate 0£ 
Resettlement and Rehabilitation which 
ensures that whatever percentage was 
ftx:ed for every State, for every De-
partment, for every public undertak-

• ing, has been implemented and the· 
people who served io the prime of 
their life in the armed forces of their 
country, who gave their sweet and 
toil, sometimes their blood also, a".'e 
not driven from pillar to post just at 
the suggestions of a few clerks and 
petty officials. They are the heroes of 
the armed forces but thev have to , . 
suffer the insult~ and injurie~ and 
they have to suffer the irritants 

·which you cannot imagine. 
Here. all Members of ParJia-· 
ment includnig the Minister of 
Defence will give laurels to the arm-
ed fOrces. But when a man retires 
from the armed forces he is dri\'en 

,.J from pil1ar to post. He is :\ man who 
has done his duty. He is the man who 
has dedicated the best years of his 
life to the cause of the nation to 
defend the mother Jann with the help 
of. whom you are sitting in Parlia-
ment and are carrying on democratic 
frame work of the country. He has to 
be looked after. He has to be looked 
after not only in the years of glory 
but also in the years after his retire-
ment. 

I would like to ta1k about the small 
benefits like setting up of CSD can-
teens. They should be ensured about 
them. There are large chunks of 
areas · where they cannot iflnd the 
necessities of life. Every suggestion 
138 LS-1~ 

'• 

that is made by the Member of Par-
liament here or made by any person 
in the public life is scoffed at by 
bureaucra• s because it has emanated 
from the representative of the pub-
lic_ Because it has not come from the 
files of petty clerks. Therefore. I 
would plead that there should be 
system in which you not only look 
1 o the people serving in the armed 
forces but you should look to the 
areas they are serving and there 
should be development. If a person 
dies in the armed forces his wife or 
mother in the village should be able 
to receive telegram or telephone ca1J. 
Therefore, I plead for the develop-
ment of the areas from which these 
large number of servicemen are re-
cruited. I would suggest that unless 
plans of the Ministry of Defonce are 
linked to the tota1 defence of tne 
country, by simply parading 1he 
armed forces, by giving them laurels. 
and medals you will not be able to 
defend the country. Your lines of 
strategic movement. the important 
rai1way lines of defen<'e must be PTO· 
perly re-structured so that you can 
mobilise armed forces in the manner 
which meets the enemy threat imme-
diately. Every General or Ma.1or 
General knows that the line of def-
ence must be perpendicular to the 
border with the enemy country. There 
is a railway line to Amritsar. The 
Ministry of Railways and the State 
Governments of Himachal Pradesh 
and Punjab have proposed that alter-
nate line of Defence must be con· 
stru.cted. There is a proposal that 
from Chandigarh onwards to Mu!ie· 
rian vi11. Nanga} and Talwara railway 
line should be constructed. Similarly. 
from Dehra Dun 10 Chandigarh and 
from Chandigarh to Ludhiana should 
be constructed. The three State Gov-
ernments-Punjab. Haryana and U. P.' 
have suggested this. This sh.oulrl be 
given due priority not only for the 
development of the region but atso 
for the development of the country. 
You cannot move forces in the areas. 

We must also look to the Navy be-
cause it is often a neglecte-d wing of 
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the Armed Forces. We forget this 
wing. We have a long coastal line. 
We ::hould see that it is properly 
gui.rded. Now that the Indian ocean 
is going to become the seat of gun 
powder with the U.S. design loom-
ing dark in the horizon, we must not 
1·isk. 

DR SUBRAMANIAM SAWAMY: 
U.S. S . R. is also there. 

PROF. NARAIN CHAND PARA-
SHAR: You need not worry. U.S. 
does not need your support. So, we 
have to see th8t we care to guard 
our coastal boundarie!f as· fast ... 
(h1tcrrup tions ) . We should be alive 
to the threat not only from across 
the borders as Mr. Swami would like 
Us to be but also from the coaE.tal ~ide. 
The establishment of the naval base 

. or base in Diego-i?arda is a threat to 
the Indian O::!ean. I would very much 
like that the Indian proposal to treat 
the Indian ocean as a zone of p~ace 
9hould be accepted by all sane 
nations of the world. 

I would like to cnnclud~ by saying 
that om · armed forces are doing well, 
Our ex-service men should be lortl;.ed 
after well. In the defence of th<: 
country are sown th~ seeds of future 
development. If the country is 
defended, if the borders a re defended, 
our defcnre would ensure !ldequate 
development in the days to mm~. 

Socio-economic transfonna t ion of our 
society within the existing parliamen· 
tary frame work of the democracy 
would continue to bloom under the 
leadership of our Madam . Prime 
Minister and under the di rect control 
and supervision of the people of India 

•to a n extent to which we would like 
to have because our Armed Forces 
are the sword~arm o! "the millions of 
India. The labourer also pays for thP 
jawan in 1ho army and tne jawan in 
lhe army is the best guarantee for 
our defence and development. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF DEFENCE {SHRl 

K.. P . S1NGH DEO>: Mr, Chairm:m, 
Sir, I ~m extremely grateful to you 
for permitUne me to intervene in the 
Debate. I a.m ·grateful to the hon. 
Member~j who have participated in 
this deb ate. They heve brou~ht in 
very '-'bjective poin1:i and · very 
thought..,:>rovoking points and com· 
ments. Sir, .most of them-v•hether 
they supported the Demand'3 ior 
Grants c r opposed-so far Mr. Subra-
maniam Swamy has opposed it, did 
speak a.bout the 9trategic enviro\1-
ment ar0d the clO'.:;e relationship bet. 
ween ~hf> fiwe:f ence and the f.oreign 
policy o~ the country. 

,,-

Therefore, Sir, taklng into consi~ 

deration the geo.political as well as 
geo-stra•.egic environm~.1t around our 
co\lntry , where sophisticated arma-
ments !'nd arms are being inducted 
in. not only by our neighbour~ but 
also by •)ther powers. the Government 
had to take an objective view of the 
large fftrce level Which has been 
incluctect on our border areas of our 
Noth. ~·ortheast, Northwest and on 
our huge coastal line. Therefore. this 
year's B!.ldget of R B. 5100 crores whic11 
the hon Members have already poin-
ted out. wHl come to appl'Ox imately · 
3 8 per cent of our G.N.P. nnd in 
respect •)f per capita income 7 do1la1•3 
per heaJ as compared to multiples of 
relatively to the other countries which 
are hal~' of our size or one third of 
our size 

Ma'hy ot the Members have refer-
red to the Airforce, the Navy :,nd the 
Army Rnd their respective role. This 
Budget ha~ been projected keetring 
ln view the types of arms that are 
bein~ ackuired by our neighbours in 
all the three Services, cannot bo 
pointed towards either SoviQt Union 
or Afgh.mi.stan. Therefore, Sir, it is 
not the question of -0ur trying to make 
enemies out ot eve'~Y one, ns Pro.e, 
Suhram~niam Swamy has said.· But 
it ~I the question, of being realistic and -
a•3 he k.nows very well that in the 
relation of the countries, there is no 
permanttnt friend or permanc.•_1t f0e 
but there is only perm.anent interest. 
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Therefore, we would not like to be 
caught napping and we are prepared 
for all ~ventualities. 

Sir. therefore, <JUr three ::.ervices 
need to be modernised. need to bl> 

"Te-!umished, need to be strengthened 
and need . ta be made more etrect.ive, 
spedally i.n the hostile environment 
of: the electronics age and missiles 
age, and 1,.bis is exactly what the -
Demands for Grants have projectt:::l . 

I would. not like to go more in 
detaii of it, but would only point 
out one of the points which Gen-
Sparrow has very tellingly and very 
emphatically mentiC1ned that the most 

~ important thing iS the man behind 
tht" weapon. It is exactly this consi-
~eretion. which has been taken into 
consideration by the Government and 
as he himself was the Convener Gf 
the Estimates Committee. which has 
given its .recommendations. the Gov-
ernme.•,1t has gone a long way in ful~ 
filling those aspirations, and the com-
mentia ~ the Members of ParUamen.t 
in both ~he Houses regarding the pay, 
pension, married aceommodation. 
educational facilities, reduction in 
disability of pensiotnary benefits. 1 

••• 

In this last couple of years, this has 
been a continuou•a process. I would 
like to reiterate here that we are not 
satisfied with just improving what-
ever we have done in the previous 
fear, because We are firmly Of ihe 
belief that the enemy of the best is 
not the worst but the good enough. 

Therefol"e, it will be 0 ur endeavour 
to strive to keep 1011 evaluating m1d 
improving the conditions of the per· 
sc~me] of the armed force9, officers, 
men and civilian defence employees 
who are working under conditions or 
gTeat st~ss and strain and under 
difflcu.lt ~~ditions. Andi, therefore, 
they need soec1al consideration. This 
is; what we have not only to appre. 

--date but we have -also to take into 
conslde1'ation the over-all picture- of 
our country as well as the entire 
population of our cou\itry 

' · Many of the Members had raised 
the question of accommodation, pay, 
p.ebsion and the dispal'!ities. You • 
are aware that pensionS> are fixed 
at the rate of pay drawn at that parti. 
cular moment. Therefore, in 19:;3, a 
service man or a soldier used to get 
only Rs. 5/- as pensioh. By giving 
him special allowances, various other 
conce--.:>Sio:i ~~ <leanness allowance and 
ad hoc allowances, it was brought up 
to Rs. 130/- and the new Code whieh 
came into force in 1979, according to 
that Code, that was Rs. 174/·. 

DR. .SUBRAMANlAM SWAMY: 
What about Janata Gove1~1ment? 

SHRI K. P. SINGH DEO: If you 
have that pleasure, you are most 
welcome. 

But as I said it is a continuing 
procers. It ha13 been going 011 from-
1953 and you were there only from 
the last 1! years to 2 years. Anyway, 
for 2 years. 

SHRI R. VENKATARAMAN: That 
was the time when he retired. 

SHRI K . p'. SINGH DEO: You are 
getting the facts. In the last Budget, 
the Finanre M·:•.1ister has already 
announced that the lowest pension-
holder will get Rs. 150/. and the 
Special Family Pen~ion will be 
Rs. 140/-. At the lowest level, the 
disparity is only Rs. 24/-. 

As far as pensions arc concerned, 
you very well k•.1ow, the Hon. Hou•3e 
also knows that, there can never be 
retro£ipective effect as far -as pensions 
are concerned and I hope that my 
H'on. friend Prof. Narain Chand 
Parashar will appreciate that there 
can never be 100 per cent •.1eutarlisa-
tion and thaf the disparities cannot be 
removed · entirely. There witl be 
certain d isparitiea becaus~ 1he pen 4 ; 

sioni:i have to be considered at that 
particular time. 

In the married accommodatron of 
all the three Services, the work is 

• 
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going c>.1 and in all the three. the 
Army, tbe Navy and the Air Force, 
both in the Officerfl as well as m en, 
the percentage satisfaction of the pro-
vision of howes, accommodation for 
married personnel, married accommo: 
datbn gradually is going up sin.::e the 
!Jst few years. 

For officers the deficiency is 56 per 
cent in the Army, for JCOs 48.3 per 
cent in the Army a'hd ORD only 43 
p;er cent in the Army. This year we 
have made an allotment of Rs. 41 
crores and a ten-year Plan of Rs. 563 
crore3 has been made for the Army. 
In the Navy, ·the overall is~~ per cent; 
~- 21 crores have been the outlay for 
accommodation as against Rs. 9 <.:rares 
in the last year. In the Air Foree, 
officers 44.2 per cent and airmen 38 
per cent; a Rs. 72.crore plan has been 
projected. In this way we are trying 
to '.>ee that the proble.m of authorisa-
tion of accommodation is so1ved 
within 10 to 13 years. 

~ is the questi0n ot Defence 
civilian employees_ They were not 
authorised except ihe :Ml:S for which 
category Rs. 10 crores have bei:h the 
outlay. A sum Of Rs. 3.66 crores wa'd 
spent in the last year'~ budget in 
eight difficult stations; and this year 
an outlay of Rs. 7.68 crores has been 
made. Therefore, we .are atdving 
wjthin the limited budget to try to 
make the li1e of the soldiers, sailors 
and airmen as well as th~ defence 
civilians a little better than what it 
was. 

There have been a lot of Cut 
Motic>.1s, and some of the hon. Mem-
bers have also mentioned, about mea-
greneas of pay. Although it , is 
correct that the pay was last revised 
during the Third Pay Cornmission-
that was on 1st January, 19n-thc 
servicemen 1havie been benefited by 
the revision of their allowances, high 
altitude allowance, unconge',1ial cli-
mate allowance in hilly .areas, €".pecial 
compensatory allowances, then CILO--
compensation in lieu of quarters and 

field service Qonce,ssion.s~ Theretcrc, 
ln a way we have tried to compensat~ 
them . for the rise in prB:es, and the 
Finanee Minister has also been perio-
dically giving them dearnea8 allow, 
1mce. 

As far as industrial employee~ are 
concerned, there is an Expert Classi-
fication Committeei which is going into 
it and they will also g~t as per thP. 
recommE•.1dationsi of that. 

There was another rea•aon ·for the 
increase .in defence spending, and that 
is with regard to rt.he new rate~ of 
pension for all the pension-holde1·s; 
this has gone up to Rs. 368 crore:J 
th~ year. 

There was a mentic>.1 regarding the-
re.cruitment pe>licy. llnitially the 
recruitment policy was discriminutory 
in nature because the Britishers h~d 
kept the policy to bring in an artili-
cial division between martial and 
non-martial clas..~s a.._1d it used to be 
based on height, weight, phyeica1 and 
chest measurements. Now from ~1st 
October t.o make it more broad-bas~d. 
In the ~ntire country, a new r~ruit
ment policy is being followed which 
is more equitable in the sense that 
there wil1 be written t~·t. intellig~1ce 
test and medical teet. The test is held 
tn the open; it is open for any one to 
come and s~ it. Therefore, th~ 
charge of corruption which was there' 
before -and nepotism which was ther: 
before -hag been sought to be eradi-
cated. It has been f.itarted from 1st 
October and the evaluatic.\l is being 
done. We shall come forward when 
proper evaluation has been done-
after some ti.me because six months 
is hardly enough time to evaluate any 
system. To attract better candidates 
and · make it more broad-ba£ed the 
recruiting teams are going out and 
visit schools, colleges and \l!.uversitieB 
and we are trying . to take the. h':lpr 
of the mass media since the ma]or1t~r
of the armed forces come from the 
rural areus and our country is 
mostly rural in nature.· · 
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PROF. N. G. RANGA (Guntur): 
Yost of the college6 in South India 
do not have any idea or any chance 
to get it..1to t.ile armed forces. 

SHRI K . P. SINGH DEO : This 
r new ~ystem has just started and I 

hOPe you will kindly bear with me ... 

MR. CHAIRMAN: He , say~. 'Give 
him time'. 

. SHRI K. P. SINGH DEO: South 
India is part of India and we are 
tryin·g to make India into a unit and 
not what the Britishers have done. 

DR. .SUBRAMANIAM SWAMY: 
Prof. Ranga missed his chance to 
joi'.l the Army. 

SHRI K. P. SINGH DEO: Some 
•hc1 .. 1. members had mentioned 

about ~ defence production. I 
would like to inform you 
that this year our ~efence produc· 
tiC>n is e-xpecled to reach Rs. BDO 
crore.s which m about Rs. 100 crores. 
more than last year's production. The 
industrial employees and non-indus-
trial employees come to about 1.73 
lakhs. In -0ur defence production 
units modemi~tion ha•3 been brought 
in both product and processes and in 
the ma'1agement of both men arid 
material. In keeping with the new 
policy of our country and in imple-
menting the 20-point programme oil 

-r'>ur Prime Mini\ ter to achieve self-
reliance and selt-suffi.ciency our units 
are- manufa.cturi\1g right from tanks 

• to tents, lbOphisticated electronic 
equipment r~nging from tanks to '··nts 
as well as sophisticated radars. Since 
We are in the missile age and • the 
electronics age, we have to keep pace 
with thiB, th}3 environme'.lt and we. 
are trying to catch up With the best 
in the world. 

My hOn. friend, Mr. Uttam Rathoi 
was mentioning about Sainik Schools. 
Territorial Army and NCC. He is 

- very keen to have a Sainik . School in 
his backward area. One Of the aims 
of havi'ag Sainik Schoo18 is to impart 
discipline and a sense of dedication. 
es~c-ia11¥' in backward areas. But 

the fact is that the State ·aovernme!lt 
bears most of the -cost, t he capital 
cost and the cost of scholarships and 
equipment. So I shall be most grate-
ful to. Mr. Rathod if he can persuade 
hia State Government to give us aU 
those facilities and we shall explore 
the possibility of locating a Sa '\'rllc 
School. . , 

' 
DR SUBRAMANIAM SW AMY· But 

Mr. Bhosale is bmty with other thin ;s. • 

SHRI K. P. SINGH DEO: Anyw"'y 
he can talk to hii.3 colleagues in Ma'1a-
rashtra. As you are also from Mah1.· 
rashtra, you can ·also lend a helping 
hand. 

As far as the Territorial Army a.'li 
the NCC are .concerPted, it is a fa::t 
that the TerritoriaJs are civiliarn whe> 
have a civil avocation for 10 mcA>tl-i5 
and it is theise gainfully employ~ 
people Who· are expected to join the 
Territorial Army to contribute their 
mite for the defence of the ~ountry 
as well as take defence training so 
that in .caSe of a national emer·gency 
th'ey -can called upd~1 to don the uni-
form and help in the defence effort. 

In the last two wars, they have done· 
tremendously well. In 1965 and 1971 
wars, they had been the recipients o( 
gallantry awardr. and service award·a. 
Sir, in the last meet!1g of the Central 
Advisory Committee held on the 14th 
of September, 1981 presided over hv 

· the Prime Minister, it was decided 
that to make the Territorial Army 
more effective and more attractive, to 
draw bette:ci people and to look into 
entire -concept and role of the. Ter ri-
torial Arrn yt-4.his was one medium 
of imparting discipline and trainAlg 
to the civilians and the citizenS-~ 
small Committee has been. con~tituted 
which will report back to the Central 
Advisory • Committee within thre~ 
months and thi$ is going to fu'Jction 
very shortly. 

The NCC is the largest· youth move-
ment in the country. It has had some 
qualitative chan'ges after Mahajan 
Committee Report becau~ it wa~ 

- found that the role of the NCC and 
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the training imparted by it to~day 
needs certain· cha•.1g-es. Now, the 
stress is therefore more on adventure. 
training, social service as well as the 
youth movement where leadership 
traits are taught, bearing courage_, 
desiciveness. dependabiliy, endura14Ce, 
enthusiasm. initiative, integrity, se'.ise 
of justi:=e, acquiring knowledge, sense 
of loyalty, conduct. t.act and unsclftsh-
nes3, Therefore, the quality of officers 
who are po~.ted there from the regular 
army arc screened properly and good 
officers are now posted so as to keep 
the quality of N.c.c. Batallions high 
because. after all, they are the cradles 
and the future cf our cotl\\try and 
our leadership.. The same thing wa.•3. 
raised regarding the Territorial Army 
becau£e, after all, it is more difficult 
to command a Territorial Army regi· 
ment or a bat-allion comprising o! 
civilians for 10 months and 2 months 
in uniform. The appointment should 
be a criterion appointment. That will 
be ·looked into by this Comrniitee 
which is being preeided over by Gen. 
Sparrow. I am sure within thre~ 
months they will be recommending 

·the improvements in the Tenitorial 
Army. The Armed Forces have 
alway9 been in the vanguard of not 
only in defe*,1ding the country and 
making the environment secure but, 
at the same time, it has always been 
in the vanguard of the sporting 
sphere. . In various countries sports 
and physical education have ~en_ a 
vehicle fer inculcating a sense of dis· 
cipline for bringing in espi.,.it de corps 
for building character and for improv-
ing the health of the nation. This. 
is where the Armed Forces have been 
the pioneers and they have been 
!triving in that regard. Their sports-
met.1 have been representing this 
country and have been doin'g welt in 
the A~fan theatre. This year being 

16.27 hn. 
[Mr. Depuh·-Speaker-in the Chair] 

the year of the Asian Games, ih~ 
.Axmy, the Navy and the Air Force 
have been very actively associated 

and are represented in the Asi:an 
Game.:; Orga•.1isations in running the 
yatchting, the rowing, the equestarian . 
the opening and dosing ceremonie-a 
(Interruptions) 

SHRI SOMNATH CHATTER.JEE 
(Jadavpur): Do you also take part 
in it? 

SHRl K. P . SINGH DEO : It is part_ 
of the Defen~e Ministry. Of course, 
~1aturally. And you are alro part or 
1he rowi.t.1g fraternity. This is all 

• ! genume. 

In it.his, the preiatige of the country 
has to be kept at a very high order. 
For thi~. I would like to have this 
opportunity of commanding the 
sportsmen from the Services w!-.o 
have been representing the· country 
and who have been bringing in }&tl-

rels. We shall now see tha t the 
sortsmen of the Armed Forces. help 
in the spread of discipline anti char-
acter building in a friendly spirit of 
competition among the Asian uatiohs. 

SHRI SANTOSH MOHAN DEV 
(Silchar): How about provirun.g more 
stress on improvement and develop-
ment of our Hockey Team from t he 
army side? 

SHRI K. P. SINGH DEO: You give·-
us more funds. We ahall get it. Sir, 
before I conclude, environment and 
e{:ology are two • th~~ which a{C 
eating into the vitals o! our country, 
and all of us-inclu.din·g Prof. Swamy 
-are concerned because it is impor-
tant for the survival of our human 
race. It is in this fleld again that all 
the three Services are actively a1r.so-
ciating because of the new dimensi~s 
which the sea has developed, the 
emerging relation of the sea with the 
State, the marine· biology, tb~ marine 
nodule& and the economic zone Which 
has been extended where not only the 
ecological aspect but the ecohomic as 
well aa the military aspect has to b__: 
looked into-and at a time when the 
developed nations are conducting 
ex-periments in utilisin·g the flora and 
tauna even for military purpose, 
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therefore. it is high time that our 
Armed Forces alro keep pace with the 
developments which are taking place. 
I am happy t<> report to the House 
that they have bec~1 doing yeoman 
service os far as the environmental 
and e<:ological balance i'ii concerned. 
The ex-servicemen are being consi-
dered tor having ecological batteaions 
in the Himalayan region. There h3ve 
beE:.•.1 offers· from the desert areas of 
Rajasthan !or our Territoria l Army 
and the ex-Servicemen. This is l·eing 
considered. 

Sir, before I end I would like io 
say that I thank all the ho:'l. Members 
for their participation and the very 
solid support for the people who are 
giving their today !or our tomorrow. 

DR. V. KULANDAIVELU (Chidam· 
baram) : Mr. Deputy Speaker, Sir, on · 
behalf of my party DMK I rise to 
support and participate in the diE~us
sion on the demands for Grants of the 
Ministry of Defence. The Minisiry 
deserves appreciation for i~s ell'ective 
fun ctioning and the contributory role 
in protecting the country ftom extra~ 
neou•3 forces. 

Sir, I am confide.1t "that under the 
able steward£·hip· of Shri Venkatara-
man the functianing Of t~ Defence 
Ministry wiil definitely i 'g,~e fur-
ther. It is a known fact that we are 

~... not enerroes of anyone. We wa~1t to 
maintain peaceful and frie~1d!y rela-
tions with others. Whenever our 
opponents had realised their mis1akes 
it had been our attitude t.o forgive 
the enemity for pavement of cordial 
atmosphere. That fa the pride of our 
ha'ti-0n. But at the same . time• we 
must be cautious and vigilant ab~ut 
the unprecedented attack irom an 
extraneous source and be prepared to 
meet any adverse situation. 

Sk, the production rat~ in 1he-
Defence Ministry undertakings is \1ot 
up to the mark, So the manufactur-
ing capadty O·f tbeit units Wiou'd be 
improved. We have invested R9. -lt3 
ttores but the profit is just Rs. 17 

crores. It is due to faulty adminis-
tration and irni>roper functioning ot 
lheir various undertak~•,Jgs, 

MR. DE'PlJTY SPEAKER; The hon. 
Member may rei,,ume his ·seat for u. 
few minutes. 

17.00 hrs. 

KERALA BUDGET, 1982-eS 

THE 'MlNISTER OF FINANCE 
(SHRI PRANAB MWtHERJEE): Sir, 
I beg to present a statement of esti-
mated receipts and ex.pendHure of the 
State of Kerala for the year l!W2-83. 

. 
B udget of the Gov e1111nent of Kerata 

for 1982~83. 

Sir, I lay on the Table of the Hous~ 
the Annual Financial Statement of 
the State of Kerala for· ~he financial 
Year 1982-83. 

2. Co-nsequent on the Proclamation 
issued under article 356 of t he Con--
stilution on the 17th March, 1982, the 
powers of the Ucgislo.ture of ' the 
State of Kerala are exercisable by or 
under the- authority of the Parlia-
m'~nt. The statement of estimated re· 
ceipts and exp.enditure of the State 
or Kerala for ihe financial year 1982-
83 is therefor'c, being piaced before 
the House. 

l 
3. A~ording to the Revised Esti-

mates for the current year, th'e to\al 
revenue receipts are Rs. 876 crores as 
against the Budg'et E'stimates of 
'Rs. 722 crores. The improvement· is 

· mainly <lccounted for .b Y buoyancy in 
.sales-tax receipts and increase in th'c 
State's share of Union excise dutie$, 
besid'es a book-adjustment for writ'e -
oft ot a part of the pre.1979 con-

.. solida ted Central loans on 1he basis 
of the ~ecommenda tions of the 
SeV'~nth Finance Commission as ac~ 
cepted by the GoveTnment of' India. 
Tht1 revent1e expenditure is placed at 
Rs. 767 crores in the Revised Estima.t-es, 
compared to Rs. 711 crores in the 
Budget Estimates. 


